285 (D.G. Min.Inf. &
Broadeasting)
MR. DEPUTY-SPEAKER : The
result®* of the division is : Ayes; 83:
Noes : 43. The motion is carried.

The motion was adopted.

[The Motion of Demands for Grants
' which were adopted by the Lok-Sabha, are
reproduced below—Ed.)
.

DEMAND NO. 62—MINISTRY OF
INFORMATION AND BROAD-
CASTING

“That a sum not exceeding Rs.
19,82,000 be granted to the President
to complete the sum necessary to -defray
the charge which will come in course of
payment during the year ending the 3lst
day of March 1970, in respect of ministry
of Information and Broadcasting.”

DEMAND NO. 63—BROADCASTING

“That a sum not exceeding Rs.
9,93,82,000 be granted to the President
to complete the sum 'y to defray
the charges which will come in course of
payment during the year ending the 3ist
day of March 1970. in respect of ‘Broad-
casting.’

DEMAND NO. 64—OTHER REVE-

NUE EXPENDITURE OF THE MINI-

STRY OF INFORMATION AND
BROADCASTING

“That a sum not exceeding Rs.
5,39,81,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3ist
day of March 1970, in respect of Other
Revenue Expenditure of the Ministry of
Information and Broadcasting.”

DEMAND NO. 122—CAPITAL OUT-
LAY OF THE MINISTRY OF IN-
FORMATION AND BROADCASTING

“That a sum not exceeding Rs.
4,31,70,000 be granted to the President
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to plete the sum 'y {to defray
the charges which will come in course of
payment during the year ending the 3ist
day of March 1970, in respect of Capital
Outlay of the Ministry of Information and
Broadcasting.” '

15.05 trs.
MINISTRY OF DEFENCE

MR. DEPUTY SPEAKER : The
House will now take up dircussion and vot-
ing on Demand Nos. 1 to 5 and 103 relat-
ing to the Ministry of Defence for which 8
hours have been allocated.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips to the Table within
15 minutes indicating the serial numbers
of the cut motions they would like to
move. They will be treated as moved if
they are otherwise admissible.

DEMAND NO. 1—-MINISTRY
OF DEFENCE

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding Rs.
1,47,58,000 be granted to the Pesident to
complete the sum necessary to defray the
charges which will come in course of
payment during the year ending the 31st
day of March. 1970, in respect of ‘Minis-
try of Defence.”

DEMAND NO. 2—DEFENCE SERVI-
' CES EFFCCTIVE-ARMY

MR. DEPUTY-SPEAKER : Motion
moved ;

That a Sum not exceeding Rs.
6,45,45,54,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3lst

*The following Members also recorded their votes :—
AYES : Shri J. K. Choudhury, Dr. D.S. Raju and Shrimati Sharda Mukerjee.
NOES : Sarwashri Samar Guha, Ishaaq Sambhali, Mohammed Ismil, Ranjit Singh and

Bheri Sanker Sharma.



287 (D. G. Min. Defence)

[ Mr. Deputy-Speaker ]

day of March, 1970, in respect of Defence
Services. Effective—Army.”

DEMAND NO. 3—DEFENCE SERVI-
CES EFFECTIVE—NAVY

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding Rs.
39.09,79,000 be granted to the President
to iplete the sum y to defray
the charges which will come in course of
payment during the year ending the
31st day of March. 1970; in respect of
‘Defence Services’ Effective Navy.”

DEMAND NO. 4—DEFENCE SERVI-
CES EFFECTIVE—AIR FORCE

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding Rs.
1,64,76,33,000 be granted to the President
to complete the sum 'y to defray
the charges which will come in course of
payment during the year ending the 3lst
day of March, 1970, in respect of ‘Defence
Services, Effective—Air Forces.”

DEMAND NO. 5—DEFENCE SERVI-
CES NON-EFFECTIVE

MR. DEFUTY-SPEAKER : Motion
moves :

“That a sum not exceeding Rs.
27,33,33,000 be granted to the President
to nplete the sum sary to defray
the charges which will come in course of
payment during the year ending the 3lst
day of March, 1970, in respect of ‘Defence
Services, Non-Effective.”

DEMAND NO. 103—DEFENCE CAPI-
TAL OUTLAY

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding Rs.
1,09,18,33,000 be granted to the President
to 1l the sum y to defray
the charges which will come in course of
payment during the year ending the 31st
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day of March, 1970, in respect of ‘Defence
Capital Outlay.”

SHRI S. K. TAPURIAH (Fali):
1 rise to oppose the Demand of the Mini-
stry of Defence. It may sound ritualistic
to do so, but the inefficieney and mishand-
ling of our country’s affairs by this Gove-
mmment has “also been a continuing
affair. )

Having said this. I wonder what one
can really say about the functions of this
Ministry because its entire working, so
far as this country is concerned, is shrou-
ded in mystery behind the favourite cliche
of Government it is not in public interest
to give the desired information.” We un-
derstand the importance of security, this’
Government does not have the monopoly
in patriotism. Information given to the
House need not necessarily be more dange-
rous to security than certain information
which they try to contain in themselves.
It is not that information is withheld
only one vital matters but even such iufor-
mation regarding acts of commission and
omission of this Government is also kept
back because, if divulged, it could be
embarrassing to Government.

We do not know since when public
interest demands shielding of inefficiency
and mismanagement. Even answers to
questions which have no bearing on stra-
tegic issues are evaded, delayed or
denied by another phrase ‘The informa-
tion is being collected.’

During the last two or three years,
answer to certain questions like drainage
at Palam cantonment, idle machinery of
the Border Roads Organisation, number
of employees in ordinance factories, have
all been delayed on the ground that the
information is being collected. If Govern-
ment do not know how many men they
employ in ordinance factories. I do not know
what they know about what they produce, in
what quantities and at what prices.
Even fellow-up questions arising out of
reports of the PAC, Public Undertakings
Committee etc. are not answered. Here
also the same cliche is used.

I would like to give an example by
quoting from the report of the Public
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Undertakings Committee. Speaking about
inefficiency of Hindustan Aeronautics Ltd.
the Committee say :

“The Ministry have stated that
estimates of the cost of production from
sub-assembly, details of raw materials and
profitability have not yet been worked
out in the case of the three factories of
the Mig complex. These estimates had
also not been included in the project
reports.” :

I ask, is it not the height of ineffi-
ciency, and sheer callous indefference to
public funds that they embark on pro-
jects without even going into the prelimi-
nary question of working out the cost ?
1t is this sort of thing which makes us
wonder whether it is not their own ineffi-
ciency that they are seeking to hide by
non-disclosure. Is it not for this reason
that they are trying to deny us infor-
mation ?

I asked a question after this report
was published whether they had since
worked out the cost and the answer
given to was that it ‘could not
be answered for reasons of security.’
When we know that they had not
worked it out, why should they try to
hide it ? Only when comparisons could
be made, one can say whether there had
been improvement latter on or not......
(Ingzrrutions) Let alone people who are
the ultimate masters of the funds so re-
cklessly spent by these persons, even the
elected Financial Committees, such as
the Public Accounts Committee and the
Public Undertakings Committee are denied
insight into the working of this ministry
and the factories handled by them.

15.11 hrs.

[SHRI GADILINGANA GOWD in
the Chair)

The PAC says that the reply of the
HAL shows that the complexities of pro-
ducing sophisticated aircraft HF 24 had
not been properly visualised by the
German engineers of the HAR and says
further that “the Committee are unable
to understand as to what were the factors
that contributed to the formulation of

such unrealistic targets”., This shows
what they have been trying to hide. It is
high time that the hon. Minister Shri
Swaran Singh substituted the cliche ‘it is
pot in public interest’ by another saying,
‘it is not in the interest of this Govern-
ment’s desire to continue in power’. It
will cover all their mistakes and we shall
also resign ourselves to their inefficiency
and not say a word about that. I know
that the HAL have a good infrastructure

and also the capacity to develop further.

The mistake they have committed is that

they have gone into too many types and

have been changing them too often.

Probably they have not trained up from

the beginning stages engineers, from the

drawing board stage. The capacity in

machinery existsand if they decide on one

or two or three types of planes and start

from scratch in the next ten years, I am

sure good aircraft can be produced and

they can assist the defence of the country.

While on this subject, I should like to

know what has happened to the report

submitted by Mr. Subramaniam on Aero-

nautics. Will this report ever see the

light of the day or will it also be denied

to the public on strategic grounds ?

While on this subject of sharing in-
formation, I do say that it is all the more
necessary now because if we all know the
subject and if we all share information
we can probably avoid mistakes and
errors. Anybody can make errors of judg-
ment-even the hon. Minister. Does he
deny that his was the long voice of
opposition in the Cabinet during the
Indo-Pakistan conflict in 1965 which
opposed the opening of a secnd front
on the ground that this miht harm our
image broad ?

This matter is only an error of judg-
ment; I do not deny. That is exactly the
reason why we want to know more so
that we can avoid those errors. To err
is human. Does he not make mistakes ?
Then let him admit that he is not human,

T also oppose these demands because
the Government has failed to prepare
the country fully to defend itself by its
own resources and production in the face
of a concerted attack. It has failed to
economise in its expenditure and failed
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to control wastage of our scarce resources
and it has been wrong in setting up pri-
orities. The demands presented here do
not impart any new dimensions to our
defence strategy. I plead for economy in
defence expenditure. When 1 speak of
economy, it should not be mixed up with
curtailment of expenditure but stoppage
of wastage and getting 100 paise worth
of material, goods and services for every
rupee spent, and not forty or 60 paise
worth as we seem to be getting now. We
pleaded for this economy in the past.

But always our plea was twisted
because the Minister has always the last
say during the debate to say that we
want curtailment in expenditure. We
never meant that. Our point for economy
was vindicated, as the recent report of
the PAC says, that in the last year alone,
Rs. 52 crores were saved. That saving
could be made in one year, in this budget
of Rs. 100 crores, and I know the methods
of working of this Government, and we
would still urge that there is much scope
for economising and seeing that with the
limited resources that we have, the Gove-
rnment should give its first priority to
save what we can save and to what better
use we can put that money.

Examples of wastage can be given,
as many as you want. I need not here
present all the gems contained in the
report of the Public Accounts Committee
and the Public Undertakings Committee,
but I would like to mention the point
about gliders. The PUC Regon says :

“The target of gliders had to be
curtailed to 105 gliders against 300
in December, 1965. Till that date,
HAL manufactured only 55 gliders
and out of those only 37 were deli-
vered. The Committee cannot escape
the conclusion that the then
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“Equally disappointing is the fact
that he machinery, tools “and stores
worth Rs. 26.30 lakhs had to become
surplus to the requirement of HAL
consequent to the reduction of
demand from 300 to 105 gliders
only.”

Similaly, we can give the example
of Shaktiman trucks; They never reached
the target which they set for themselves.
Even when they scaled down the target,
they could not achieve it. These trucks
cost more ; though the trucks manufac-
tured in the public and the private sectors
are not exactly the same; they are some-
what similar and they cost more than
what the collaborators have agreed to.

I can give one more example of the
indifferance to the public funds. Take
the manufacture of p and the
related ammunition. The report says :

“A project to manufacture a
weapon and the related ammunition
was sanctioned in April, 1959. With
a mistaken deference.to security con-
siderations—

They do not tell us what the weapons
were, but circumstantial evidence offered
should make it fairly easy for venturing
a guess on it. The report says that the
total investment of Rs. 8 crores has been
made in three instalments, but the results
achieved so far suggest that production is
five years behind schedule. The first
order of 60 units was completed in
August, 1967, as against the original stipu-
tation of April, 1962. Thehope of turning
out four per month as planned in the begi-
nning is expected to materialise only in
the current year. This will involve, how-
ever importing ‘all’ sub-assemblies, since
the project is not evidently in a position

ment at the Kanpur devision made
no serious efforts to keep up the
schedule of delivery. It is regretable
that even after three successive revi-
sions, the estimate of cost of glider
were unrealistic.”
They never have heard what costing
is, and they never bother about it. The
report continues ;

to prod even now. Mean-while, the
short fall in supplies had to be made good
by imports, costing another Rs. 5 crorer.

There is as much delay and difficulty
over the ammunition for this weapon.
The problem is this. The propellant is
not available in adequate quantities while
a satisfactory fuse has still to be developed.
The result is that India is producing onl
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5,000 rounds a month, half the targeted
rate, and that too with an imported fuse.
Will the Government tell us who tripped
and where ?

Wastage occurs also due to the
delay in purchases which are made through
the DGSD. In our defence]establishments in
the manufacturing programme, sometimes,
you have to go out for components or the
raw meterials, and they have to be pur-
chased where time is of the essence and
the consideration is not just money only.
The DGSD gets bogged down by its rules
and red-tape. It lets you down at that
stage, and we have to suffer. I ask, could
we not evolve a policy on defence require-
ments, that the defence requirements are
purchased directly and not through the
DGSD ? This system exists the United
Kingdom also, where excepting for aircraft
all other purchases are left to the con-
cerned Ministry to purchase them directly
at the price which they consider best.
What I am pleading for is only that for
all defence requirements, the Ministry of
Defence should be allowed to purchase
them directly. If we ask the Defence
Minister what should be given topmost
priority, I am sure he would evidently say
security of our country. We all share
that view.

But we get worried when we see
around us people working in the manner
they do and when we see national security
becoming the play thing of political war-
lords. How otherwise could they explain
the splitting up of the MIG factory into
two units, situated more than 1.000 KMs.
apart from each other ? Why was Kora-
put chosen ?

Was it not done under pressure from
the then Congress ministry in Orissa ? Is
it not true that no survey was made of
the location ? Is it not true that no mini-
ster visited thc site before it was
approved, This division having its two
units at different ends of the country adds
to the cost, leads to wastage and is more
time-censuring,

Coming to plaoning for defence. 1
want to ask whether we are really self-
sufficient to defend ourselves ? in the eve.
ntuality of‘ a prolonged war all by our-

selvas ? 1 would agree that impro-
vements have taken place since
the days of Mr. Krishna Menon’s
lamp-shades and stoves manufacturing or-
dnance factions, and we are now making
arms and ammunitions in our factories.
But are our factories working at full
capacity ? Are they producing at opti-
mum cost ? Do we have the wherewithal
to sustain a major military conflict ?

We have go only two known enemies.
Before we discuss our strength, let us
have a quick look at our enemies’ stre-
ngth. One is Pakistan, about which the
Report says—I do not know whether we
should quote this report ; it starts with
an Errata—I do pot know how far it is
true. It says : '

“It has doubled the strength of its
army and considerably increased the
size and striking power of its Air
Force. Its Navy has also been signifi-
cantly expand. It is in fact obvious
that this force cannot be maintained
within its announced defence budget
of Rs 245 crores.”

We also know from other sources that
since 1965, when US stopped direct arms
aid, Pakistan has acquired military
equipment valued at well over 700 million
dollars from various countries.

Regarding China, our second aggres-
sor, I quote a paper from the Institute of
Defence Studies and Analyses :

“It will take a significant time interval
to close the gap in the sense of India
reaching an appropriate deterrent
equation with China.”

China’s annual defence expenditure is
estimated to be Rs. 5625 crores, which is
about 5} times more than what we spend.
Even if I possibly rule Pakistan.out seeing
its one defficulties at present, I am not
ruling China out, which is a nuclear
power and whichis spending 5} times
what we spend. Are we fully prepared and
can we face an attack ? Are we self-
sufficient ?

40 per cent of our defence outlay is
spent on salaries etc. of the forces. I am
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_not grudging that. But only men cannot
fight. They have to be provided with
materials. The production in our public
sector factories of the Defence Ministry
is Rs. 175 creres. It is an improvement
from 1963-64, when it was only 119
crores. But is this production of Rs. 175
crores enough ? Inputs in our factories
are maintained at steady levels, but capital
expenditure is coming down. That is what
is worrying me. The capital expenditure
has come down from Rs. 31.07 crores in
1967-68 to Rs 30.07 crores in 1968-69 and
it is estimated to be Rs 26.07 croresin
1969-70. This means that production
capacity worth only about Rs.4 to 5
crores is added every year. The gap in
our requirements is so big that if we add
to the production capacity, we cannot be
self-sufficient by ourselves. Our resources
position being what it is, the Government
has to do two things : Firstly it should
declare a war on waste, cut down expendi-
ture and economise. Secondly, set proper
priorities of what you would make your-
self and what you would allow others to
make. While we talk of this question of
production we have also to bear in mind
that we cannot fight, a modern war with
old weapons. Strategy changes, methods
of war change and what used to be our
national barriers, our friends and defen-
ders are no more there. We have been
reading in history what they used to say
of Himalayas as our national barrir on
the north and the three oceans we have
to safeguard us. But in modern war-
fare they have no meaning at all,
Modern war means sophisticated weapons
and they are really very expensive.

If I can give an idea of how expensive
a war can be, I would like to take the
House back to the days of Second World
War when during the Peak days of war
United Kingdom used to sp2nd an amount
equivalent to Rs. 6500 crores and United
States of America at that time, fighting
a war 3000 miles away from her, used to
spend an amount equivalent to Rs.
45,500 crores. If you make an allowance
for how the prices have gone up and
multiply it by five it will come to 30,000
for U. K. and 200,000 for USA and the
sum of Rs. 1100 crores we are spending
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a year is too small and we will not be
able to sustain ourselves. I do not think
we can defend ourselves for more than a
week. Whatever production capacity
we may have and whatever may be our
stockpile, we have a capacity to sustain
ourselves only for a week, in the case of
a concerted war.

In that case if we want to divert or
change-over all our civil factories to
make defence equipments in case of an
emergency, can we hold our own? I
would say, no, because in our country
today we have only about 1,00,000
machine tools. What can 1,00,000
machine tools do? The production
capacity of the entire engineering industry
in our country working at full capacity
is only worth about Rs. 5000 crores. How
much of that production will be to fight
with (Interruption). My hon. friend here
probably does not understand this. These
princes, they are so far away from people
that they do not know the strateg required
and the ammunitions required to fight
war. Only by men we cannot fight.
Nor can they fight with the fists or bam-
boo sticks. If paisa was dirty Sir,I am sure
they would not have continued their fight
for their privy purses, In any event, if we
take all the resources available and the
capacity in our country and put it to use
still we cannot manufacture goods and
equipments to last us for more than a
couple of months.

Sir, I do not want to give an impress-
ion that we are not prepared. Improvement,
as the Minister said, has bsen made, but
improvement and self-sefficiency are two
different things. In a school there are
four examinations in a year. In the
quarterly examination a student may get
one mark, in the half-yearly exa-
mination he may get three marks, in the
threz-quarterly he may get seven marks
and in the final he may get twelve marks.
He has improved a lot but still he fails
and he is not promoted because he has
not got the minimum required marks.
The same is the case here. Our produc-
tion has gone up. You have improved
because instead of lamp-shades we are
trying to make tanks and other things.
But you have not improved enough to
make our country strong enough.
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If it is carried a little further, how
for with our old tanks can we continue
during the war when we have been mak-
ing up to now only 20 to 25 tanks. If
you take the case of ammunitions, with
an army of eigth lakhs even if fifty rounds
are fired by each soldier you require 40
milion bullets daily. Do we have the
capacity to make that? We do not,
During the last war our housewives were
good enough to keep the morale of the
conutry up by knitting sweateres, but 1
am sure spite of their best intentions
they would not be able to help us by
making bullets in their houses. This
means we will have to take help proba-
bly from other sources. We have
done on the past. How do we
carry on now ? This 1nvolves also
the External Affairs Mnistry and
last timei the Minister said that we shouid
not mix it up. I would not like to go
into the details of that but could we ask
one question? It is not a fact that
after our conflict with Pakistan all of a
sudden USA stopped arms aid ? Now
we are putting all our eggs in one basket
that is Soviet Union. Could it possibly
not happen again ?

Now we have not been able to pre-
vent Soviet Russia from giving arms to
Pakistan, how will we be able to persuade
them if, God forbid, another conflict
takes place, to coantine their assistance
to us ?

The Minister may again tell us while
replying that this is what we have been
manufacturing. Well, you may have
very strong teeth. But it is a questiop of
stocks so that the pipeline can be fed.
You may have strong teeth today but
your paws are weak, you have strong
muscles but blood does not flow through
your veins. In that connection I would
like to ask, if he can take us into confi-
dence, what steps he will take for secu-
ring foreign aid, what steps he would
take to make reasonably sure that again,
in case of difficulty, we are not to be
blackmailed by one country or two count-
ries. Why do we not shop all around
the world for good which we can pick
up from any place we want so that in
times of emergency we need not depend
on one or the other ?

I would also request them to change
their pattern of management. Defence
does not necessarily mean only taking
strategic decisions in times of war.
It is not a war Ministry; it is a Ministry
of Defence. It means defence production.
When they are holding charge of so
many factories, so many institutions
where production goes on, why don’t
employ management experts, those who
know that production is, those who know
what production control is, what raw
meterial control is and what management
technique is and not merely the political
system. I may possibly agree with a
political man being the Minister, and
here I am not making any insinuation
against Shri L. N. Mishra or Shri M. R.
Krishna, but why not have your second
tier or third tier, when you have a three-
tier system of adminittration, someone
who knows the job, who has very good
background and experience of production
control and raw material control, who
is not just politicking but doing the
job for which the people of India are
paying ?

We have seen how in the United
States experts have been brought in as
Defence  Secretary, what economies
they have brought in and how they have
been hailed all over. When I say this
it is not my view alone: it is aiso shared
by the Government of India, because the
Government have sent to the United
States a team of experts from the Defence
Ministry and ordnance factories to study
the methods of production controlling
expenditure, bringing in economies etc.
1 would like to know what were the
recommendations given by them which
came back after their studies and train-
ing course. Have you implemented any
of their recommendations ? And how
are you going to modernise your system
of computers to bring in better methods
and to discard older red-tape that might
be continuing ?

While on the subject, I would like
to mention one word about research.
Though we have been spending a huge
amount of money, I am sorry that the
report mentions only Rs. 13 crores for
research. It is high time that we step-
ped it up. If we have to double our own
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needs, if we have to cut down collabora-
tions if this country of 53 crores of
‘people have to make our own goods
with our own designs by our own people
then we must have more and more
outlay on research.

Since 40 per cent of our expenditure
relates to salaries, amenities etc. it
means that every year even if we keep
the same number of people in the army,
navy and air force, the expenditure will
be going on. This is somthing which we
cannot curtail. In that case, to make
us more effective, connot we possibly
have a smaller army with better mobjlity.
with better equipment so that instead of
all your money every year being eroded
into paying this you keep only a part
of it which can defend you with better
equipment ?

Lastly, why do you not confine your-
self to production of strategic goods and
why do you not decide the priorities in
which you would like to make your inve-
stments ? I can possibly understand a
little bit of your hesitation in trying to
give orders to private firme at large but
for things which are not of strategic im-
portance—say, trucks, tractors, earthmo-
ving equipment—why should you goon
spending your scarce resources instead of
trying to farm them out to private firms?

SHRI GEORGE FERNANDES
(Bombay South) : The cat is out of the
bag.

SHRI S. K. TAPURIAH : There is
no cat ; it is only in your mind,

You make the strategic goods your-
self ; that you probably cannot give to
outsiders. This gentleman here is afraid
and says that we cannot trust others.
Who gave him the certificate that he is
the only patriot around ? Nobody has
given him that certlficate yet. Just becau-
se there are a few people who have a
fear in the mind that given to the private
sector it might be abused, then - probably
next they will start pleading that we
should stop all education because once a
child is taught to read and write he may
start writing abuses |
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Orders given to the private sector
were only worth Rs. 24 crores. That is
for you to decide. As I said, during the
last two emergencies you tried to switch
on to the private sector to get your re-
quirements. The Minister after looking
after the ordnance factories, knows that
tooling, preparations, equipment take
time and you cannot turn these overnight.
So, why do you not give a small percenta-
ge—it might be as minute as you want—
to the private sector factories for your
components and spare parts, the idea
being that they have the tooling right
with them so that in the case of an emer-
gency they do not go out hunting for
drawings to prepare the toolings and over-
night they can switch over to manufac-
ture what you want ?

SHRI GEORGE FERNANDES :
Nothing will be given to the private
sector.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : If you do not give
contracts to the private sector, he may
commit suicide.

SHRI S. K. TAPURIAH : I do not
have an abusive mind ; I wish well to
everybody, including you.

I will make one request to the Defe-
nce Minister. He should assert himself
more. I do not know why the Minister
of such an important thing like defence
allows himself to be relegated to the po-
sition of number four or number five in
the Cabinet or if it goes alphabetically,
as I hear it is dome sometimes, God
knows where in the tail he is. But it is
such an important matter which concerns
all other matters and I request him that
he should assert himself more. He should
be more vocal and more intervening
because what infrastructure we build in
our country, whatever industries we allow
what licences we give, ultimately they
should with our limited resources have a
bearing on our defence strategy and
defence requirements should such a time
arise. This is my request to him.

I would hope that he replies to som-
of these points, specially about the criti
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cism that has been made in the three
Committecs' reports, and takes us into
confidence and tells us something more
about it. Probably that way we will also
have more confidence and trust in him
and we can work better in building our-
selves strong.

ot gAgE @Fae - ARRE, gt
fedq a feFaga @ W § AR FiH T
FER ! fW' W@{{%l
(vrarem)

ot Tweix fag - oF UF FaT A=
FIT

MR. CHAIRMAN : Hon. Member may
now move their cut motions.

SHRI MAHANT DIGVUJAI NATH
(Gorakhpur) : I beg to move.

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-
ment in not deciding to promote the
next junior Officers in place of the
three retiring Chiefs of Defence
Forces. (2) 1

That the demand under the head
Ministry of Defence be reduced to Re. 1

[ Failure on the part of the Govern-
ment for not setting up a Defence
Board on the lines of Raflway Board.
31

That the demand under the head
Ministery of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-
ment in not creating a post of C-in-C
and field Marshal. (4) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

{ Discrimination between Territorial
and Regular Army. (5) ]

That the demand under the head
Ministry of Defence be reduced to Rs. 1.

[ Failure on the part of the Govern-
ment for not giving any preference
to N.C.C. Cadets at the time of
lection to C« issioned ranks.

(ON

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ No provision for flight training for
N.C.C.(01

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Poor Defence Intelligence Service.
®1 -

That the: demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-
ment in not equipping the Defence
Intelligence Service with latest instru-
ments. (9) ]

That the demand under the head
Ministry of Defence ba reduced to Re. 1.

[ Failure on the part of the Govern-
ment to check the Pakistan spy ring
in Defence Departments and factories.
10)1

That the demand under the head
Ministry of Defence be reduced to Re. 1.

{ Failure on the part of the Govern
ment to check the Chinese spy ring in
Defence Departments and factories.
an1

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to check the rebel Nagas
from crossing the ecastern border.

(12)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to produce Nuclear wea-
pons. (13) ]
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That the demend under the head
' Ministry of Defence be reduced to Re. 1.

[ Failure in production of Hydrogen
bomb and its anti bomb. (14) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-
ment in not following a tooth for a
tooth and a nail for a nail policy
towards the enemies. (15) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Dependence on foreign arms aid.
161

That the demand wunder the head
Ministry of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-

ment for not setting up more ord- .

nance factories in the country. (17) ]

. That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-
ment in not taking proper and due
action against the Chines for contruct-
ing Lhasa-Kathmandu military road.
as8)]

‘That the demand under the head
Ministry of Defe be reduced to Re. 1.

[ Failure on the part of the Govern-
ment for not connecting the national
highways in North and Eastern Zones
with Defence headquarters. (19) ]

_ That the demand under the head
Ministry of Defence be reduced to Re. 1.

[Poor conditions of military hospitals.

(20) 1

That the demand wunder the head
Ministry of Defence be reduced to Re. 1.

[ Failure in setting up of military
hospitals, fully equipped with latest
instruments and X-Ray plants, at
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all the district headquarters in the
country. (21) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1

[ Need the promotion of Military
doctors at par with other ranks. (22)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure on the part of the Govern-
ment in not providing equivalent posts
to all the released Emergency Com-
missioned Officers. (23) 1

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[Prevailing corruption and favouritism
in the matter of promotion of J. C.
Os. (24)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[Failure to make proper arrangments
for imparting training to each and
every recruit in the Army, Navy and
Air Force. (25) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to give compulsory para-
chute training to all the defence person-
nel. (26) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Disparity in pay and allowances and
other concessions between Territorial
and Regular Army. (27) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[Poor maintenance of Defence colleges
in the country (28) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to exmpt the children of

B
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defence personnel studying in schools
and colleges from tuition fee. (29) ].

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Misuse of national Defence Fund.
(30)1

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to uproot corruption pre-
vailing in the Soldiers, Salors and
Airmens Boards in the country. (31) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Need to curtail expenditure on
officers messes. (32) ]

That the demand under the head
Ministry of Defence be reduced to Re, 1.

[ Poor maintenance of military farms
in the country (33) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Mal-administration in military farms.
(341

That the demand under the head
Ministry of Defence be reduced to Re, 1.

[ Failure to establish more shipyards
in the country. (35) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1,

[ Failure to build morc warships in
the country (36) 1

That the nemand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to build submarines and
tropedoes in the country. (37)]

That the demand under the head

Miaistry of Defence be reduced to Re. 1.
[ Need to increase the number of
fleets in Indian Navy (38) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1

[ Dependence countries for purc hasing
of ships and warships. (33) ]

That the demand under the head
Ministry of Defi be reduced to Re, 1.

[ High expenditure in U. K. (40) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Need for the expansion of H.A.L.
Kanpur. (41) ]

That the demand under the head
Ministry of Defence be reduced to Re, 1.

[Need for the expansion of H. A. L.
Bangalore. (42) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Need to manufacture all types of
aircraft required for the Air Force,
in the country. (43)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[Manufacture of Migs in the country.
“44)]

That the demand unber the head
Ministry of Defence be reduced to Re. 1.

[ Need for conducting more Defence
cxhibition in the country. (45))

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Manufacturing of more power
radars in the country. (46)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Need for provision of better equip-
ment and facilities to the personnel
posted in forward areas. (47)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.
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[ Need to raise the mountein army
to face the Chinese challenge. (48) ]

.

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[Need to raise Guerilla Army. (49)]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Need for use of dogs in the army
to locate the enmy positions. (50)}

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to check and uproot the
Pakistan spy ring in ordanance
factories (51) ]

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Failure to check Chinese spy ring
in ordanance factories in the country.
(52) 1

That the demand under the head
Ministry of Defence be reduced to Re. 1.

[ Need to bring about improvements
in the manufacture of Gnat fighter
aircrafts. (53)]

That the demand uuder the head
Ministry of Defence be reduced to Re.1.

[ Manufacture of Jet and Supersonic
engines in the country. (54) ]

That the demand under the head
Ministry of Defence be reduced to Re.l.

[ Need to bring about more improve-
ments in Vijayanta Tanks and to
make it more powerful. (55) ]

That the demand under the head
Ministry of Defence be reduced to Re.1.

[Manufacture of helicopters in the
country. (56)]

That the demand under the head
Ministry of Defence be reduced to Re.1.
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[ Nationalisation of all the seven
public undertakings manufacturing
arms and ammunitions for the army.
57

That the demand under the head
Ministry of Defence be reduced to Re.l.

[ Poor production of tanks. (58) ]

That the demand under the head
Ministry of Defence be reduced to Re.1.

[ Need to construct all the airforce
aerodromes underground (59) ]

That the demand under the head
Ministry of Dcfenee be reduced to Re.l.

[Poor show of military strength on
Republic Day Parades. (60)]

That the demand under the head
Ministry of Defence be reduced to Re.l.

{ Favourtism in the matter of promo-
tion to higher ranks. (61)]

“That the demand under the head
Ministry of Defence be rediced to Re.1.

[ Equal pay for equivalent ranks in
all the three Wings of Defence Forces.
62)1

SHRI GANESH GHOSH : (Calcutta
South) I beg to move :—

“That the demand under the head
Ministry of Defence be reduced to
Re. 1-."

[ Profiteering by big business - houses
in India from defence orders. (63) ]

“That the demand under the head
Ministry of Defence be reduced to
Re. 1-.”

[ Undemocrotic  and  anti-people
policy in the matter of defence of
the country. (64) ]

“That the demand under the head
Ministry of Defence be reduced to
Re. 1/
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[ Lack of precaution against leaking
out army secrets to foreign agencies
by certain officials. (65) ]

“That the demand under the head
Ministry of Defence be reduced to
Re. 1-"

[ Use of Territorial Army against
democratic movements (66) 1

“That the demand under the -head
Ministry of Defence be reduced to
Re.1-"

[ Favouritism prevailing in the N.C.C
671

“That the demand under the head
Ministry of Defence be reduced to
Re.1-"

[ Demobilisation of qualified person-
nel of the Emergency Commission
without providing alternative suitable
jobs. (68) 1

“That the demand under the head
Ministry of Defence be reduced to
Re.1-"

[ Ban imposed on circulation of
several progressive journals and
publications in the Army, Navy and
Air Force. (69) ]

“That the demand under the head
Ministry of Defence be reduced to
Re.1-"

[ Failure to abolish contract system
in Defence Establishments. (71)

“That the demand under the head
Ministry of Defence be reduced to
Re.1-"

[ Failure to reduce disparity between
the facilities and benefits given to
jawans and the army officials. (72)

“That the demand under the head
Ministry of Defence be reduced to
Re.1-"

[ Failare to take steps against

defence officials keeping contact with

the C.LA. (73)]

“That the demand under the head
Ministry of Defence be reduced to
Re. 1/—"

[ Victimisation of defence employees*
for participating in the one day token
strike on 19th September, 1968. (74) ]

“That the demand under the head
Ministry of Defenee be reduced to
Re. 1/

[ Failure to curtail defence expenditure
which is affecting the economic
development of the country. (75) ]

“That the demand under the head
ministry of Defence be reduced to
Re. 1/—"

[ Failure to publish Henderson Com-
mittee’s Report regarding the NEFA
debacle despite repeated  public
demand (76) ]

“That the demand under the head
Ministry of Defi be reduced to
Re. 1/—"

[ Discrimination shown by the
Defence Department in providing jobs
to pepole of different States in the
defence department. (77) 1.

SHRI MAHANT DIGVIJAI NATH :
I beg to move:—

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100/—.”

[ Lack of proper arrangements in
Military Hospitals. (92) 1.

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100/—.”

[ Supply of poor diet to the patients
in Military Hospitals. (93) 1.

*“That the demand under the head
Ministry of Defence be reduced by
Rs. 100/—."

[ Unsatisfactory and mnot upto the
Marking working and training of
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mountaineering Institute, Darjeeling.

(%4) 1.

“That the demsnd under the head
Ministry of Defence be reduced by Rs.
100,—."

{ Poor performance and training at
Mountaineering Institute, Uttar Kashi
95) 1.

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100/—."

[ Need to establish a Mountaineering
Institute at Gorakhpur. (96) ]

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100/—."

[ Posting of military by rotation in
forward areas particularly in North-
Eastern regions. (97) 1.

“That the demand under the head
Ministry of Def be duced by
Rs. 100/—."

[ Need for more Naval exercises with
the help of friendly coqntries. (98) 1.

“That the demand under the head
inistry of Defe be reduced by
lb.lw/—."

[ Need to have more exercises of the
Air Force. (99) 1.

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100/—."

[ Need to provide more military
exercises for the Army. (100) 1.

"That the demand under the head
Ministry of Defence be reduced by
Rs.100/—."

{ Failurc on the part of the Govern-
ment for not giving preference to
martial races at the time of selection
in defence forces (101) ).
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“That the demend under the head
Ministry of Defence be reeuced by
Rs. 100/—.”

[ Need to take steps to maintain high
moral of military. (102) ).

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100,—.”

[Manufacture of conventional weapons
in the country. (103)).

“That the demand under the head
Ministry of Defence be reduced by
Rs. 100—."

[ Failure in manufacturing powerful
ground-to-air guided missiles. (104) 1.

“That the demand under the head
Ministry of Defence be reduced by
Rs, 100/—.”

[ Need to manufacture powerful air-to
air guided missiles.(105) 1.

That the demend under the head
Ministry of Defence by renuced by
Rs. 100,

[ Need to manufacture powerful air-
to-ground guided missees (106) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need to manufacture underground
missiles (107) ]

That the demand under the head
Ministry of Defence by reduced by
Rs. 100

[ Need to have own air umbrella
against any foreign attack (108) ]

SHRI GHNESH GAOSH : I beg to
move :

That the demand under the head
Ministry of Defence be reduced by
Rs. 100,



313 D. G. (Min. of Defence) VAISAKHA 1, 1891 (SAKA) D. G. (Min. of Defence) 314

[Need to increase benefits for the
retired Army Jawans and disabled
persons (109) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[Need to increase travelling allowances
for jawans (110) ]

That the demand under the head
ministry of Defence be reduced by
Rs. 100.

[ Inadequacy of family quarters in
the Army, Navy and Air Force
establishments for the jawans and
lower cadres in the Defence forces
a1l

That demand under the head Ministry
" of Defence be reduced by Rs. 100,

[ Need to improve madical facilities
in the Army Hospitals (112) ]

That the demand under the head
Ministry of Defence by reduced by
Rs. 100.

[ Secret relations maintained by Army
officials with reactionary political
parties (113) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need for appointment of Pay Com-
mission for fixing higher salaries for
jawans and lower cadres in the
Defence Departments (114) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Bureaucratism  prevailing in the
Defence Department (115) ]
That the demand under the head

Ministry of Defence be reduced by
Rs. 100.

{ Failure to mark India self-reliant in
the matter of defence production
(116) ]

“"Defence  Services,

SHRI LOBO PRABHU (Udiki) : bagto I
move :

That the demand under the heagd
Defence Services, Effective- Army be
reduced by Rs. 100,

[ Expenditure of Rs. 0. 84 lakhs on
monorail in Ordnance factory since
1955, which has not been brought so
far into use (125) ]

That the demand under the head
Defence Services, Effective- Army be
reduced by Rs. 100,

[ Expendditure on expansion of
Ordnance Factory to manuafacture
tail units in a capacity of 4800 units,
the production was 240 in 1964-65 and
967 in 1968-67 (126) )

That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100

[ Manufacture of same stores in two
different factories,’in one of which there
was an extra cost of Rs. 6. 6 lakhs in
1965 (127) ]

That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100

[ Manufacture of certain stores in
Ordnance factories which according
to audit were available in the market
at Rs. 8.78 lakhs less (128) ]

That the demand under the head
Effective-Army be

[ Avoidable rejection which totalled
Rs. 42. 45 lakhs ‘in five Ordnance
factories (129) ]

That the demand under the head
Effective-Army be
reduced by Rs. 100.

[ Backlog of incomplete orders which
totalled Rs. 25.4 crores in 1965-66,
involving cancellation costing Rs.
1.50 crores due to absence check
on feasibility of production (130) ]
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That the demand under head Defence
Services, Effective-Army be reduced by
‘Rs. 100.

[ Rs. 6.5 lakhs spent on mooring gear
which is lying idle since 1964 as the
mooring berth was given up (131) ]

That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100.

[ Rs. 1.52 lakhs spent on line of type
replacement for aircraft, which was
found y leading to 11
ation of the contract with compen-
sation (132) ]

That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100,

[Rs. O. 59 lakhs spent on Hit
indicators by the Army even after
they had been found unsuitable by the
Navy and Air Force (133) ]

That the demand under the head
Defence Services, Effective-Arm be re-
duced by Rs. 100

[ Rs. 37.25 lakhs value of stores landed
in respect of which on claim was
. made (134) ]

That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100.

" [ Rs. 1.08 lakhs cost of helicopter and
Rs. 2.19 lakhs cost of two aero
engines rendered unusable without
proper storage (135) ]

That the demand under the head
Defence Services, Effective~Army be
reduced by Rs. 100.

[ Rs. 63.26 crores worth of stores

d d as obsolete in 1966 of
which only Rs. 4. 68 crores have been
sold (136) ]

That the demand under the head
Defence-Services,  Effective-Army  be
reduced by Rs. 100.
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[ E: ive purch f new hicl
when 617 one ton trucks, 4066 jeeps
and 1,650 motor-cycles are held
beyond authorisation (137) ]

That the demand under the head
Defence-Services, Effective-Army  be
reduced by Rs. 100.

[ Rs. 11.19 lacks spent on 8 overhead
reservoirs for which there is no use
(138) ]

That the demand under the head
Defence-Services,  Effective-Army be
reduced by Rs. 100

[ Rs. 101 lakhs spent on a subsidiary
Ammunition depot since 1963 without
it being still ready while the ammuni-
tion is lying under tents (139) ]

That the demand under the head
Defence-Services, Effective-Army be
reduced by Rs. 100

[ Rs. 11 lakhs paid to surplus drivers
while private traesport of Rs. 19.05
lakhs was employed from failure of
assigning vehicles (140) ]

SHRI BHOGENDRA JHA (Jainagar) :
1 bag to move :

That the demand under the head
Ministry of Defence be reduced to
Rs. 1

[ Failure to make arrangements for
a  common mess for Jawans and
officers (153) ]

That the demand
Ministry of Defence
Re. 1

under the head
be reduced to

[ failure to appoint representatives of
Jawans on Court Martial (154) ]

That that the demand under the head
Ministry of Defence be reduced to
Re. 1

[ Failure to make the country com-
pletely self-reliant in the matter of
armaments (155) ]
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That the demand under the head
Ministry of Defence be reduced to
Re. 1.

[ Failure to reserve the quota of
promotion for Jawans as Officers at a
minimum of fifty per cent. (156) ]

That the demand under the head
Ministry of Defence by reduced to
Re. 1.

[ Failure to increase suitably the
pensions of retired army personnel.
asn 1

That
Ministry of Defence be
Re. 1.

the demand under the head
reduced to

( Failure to provide proper education
to the children of  Jawans.
(158) ]

That the demand under the head
Ministry of Defence be reduced to
Re. 1.

[ Failure the make provision for
democratic, social and secular education
for the Jawans and Officers. (159) ]

That the demand under the head
ministry of Defence be reduced to
Re. 1.

{ Failure to give preference to the
people having belief in democracy,
socialism and secularism in the
direct recruitment of Jawans and
Officers. (160) 1

That the demand under the head
Ministry of Defence be reduced to
Re. 1.

[ Failure to effect the necessary
increase in the pay and allowances of
Jawans. (161) ]

That the demand under the head
Ministry of Defencc be reduced to
Re, 1.

[ Failure to amend the discriminatory
rules of discipline and punishment in

respect of the same type of offences
committed by the Jawans and Officers.
(162) ]

SHRI SHINKRE (Panjim): 1 beg
to move :—

That the
Ministry of Defence be
Re. 1.

demand under the head
reduced to

[ Failure to check growing partiality
and provincialism in the recruitment
of army personnel. (163) ]

that the demand under the head
Ministry of Defence be reduced to
Re. 1.

[ Need to make proper use of natural
resources and geographical conditions
in the country for the training of all
the three wings of the defence forces.
(164) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[Need to start a Military Academy in
Goa taking into consideration the
climate and geographical features there.
(165) 1

That the demand under the head
Ministry of Defence beaeduced by
Rs' 100.

[ Need to transform Goa into a
Centre for the training of Army,
Navy and Air Fo ce. (166) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need to establish one Naval
Dockyard for the construction of ships
for the Navy. (167) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need to expand and provide the
port of Marmagoa with all the modern
sophisticated apparatus, (168) ]
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That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need to transfer the Naval Base
from Bombay to Goa. (169) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need to transfer the Air Base from

Santa Cruz Bombay to Goa in view of
_the vilnerability of the former base,
‘ from Pakistan. (170) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Need to establish an Ordnance
Factory in Goa. (171) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100,

[ Need to expand the Naval Station
“ 1. N.S. Hansa” and transform it
into Naval Base of the Western
Flect. (172) ]

SHRI S. M. BANERJEE (Kanpur) :
1 bag to Move:—

That the demand under the head
Miuistry of Defence be reduced by
Rs. 100.

[ Question of reaching a state of self-
sufficiency in the matter of Defence
Production. (173) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Stepping up of production in
Ordnance Factories. (174) ]

That the demand under the head
Mintstry of Defence be reduced by
Rs. 100.

.{ Oil loading of some work-load in
farm of private sector. (175) ]
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That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Working of H.A.L. at Bangalore
and other places. (176) ]

That the demand under the head
Ministry of Defence be reduced be
Rs. 100.

[ Working of Garden Reach Workshop
and Mazgaon Dock. (177) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Adverse effect of Government orders,
merger of D.A. in pay on categories
of employees with particular reference
to employees working in Defence
Establishment in Ichapore (West
Bengal). (178) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure of the Government to
reinstate those employees who were
discharged or suspended on account
of taking part in 19th Septembar,
1968 strike (179) 1

That the dJemand under the head
Ministry of Defence be reduced by Rs.
100.

[Failure of the Government to rein-
state workers  discharged under
Presidential orders. (180) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100,

Failure of the Government to rein-
state victimised employees discharged
for Trade Union activities. (181) }

That the demand under the head
Ministry of Defence be reduced by
Rs. 100,

[ Failure of the Government to pro-
vide equivalent jobs to discharged
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Emergency Commissioned Officers.
(182) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Shortage of work-load in clothing
factories. (1¥3) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[Fall in wages of piece workers in
Ordnance Factories. (184) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure of the Government to cons-
truct adequate number of quarters
for other ranks and civilian employees
in Defence establishments. (185) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Introduction of Bonus Act for
Defence workers. (186) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Shifting of Equipment unit under
D.G.O.F. from Calcutta to Kaapur.
3187 ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100, .

[ Appointment of Wage Board for
the civilian employees in Defence
estoblishments. 188) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure of Government to treat
the canteen employees as Government
employees. (189) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Brutal firing by D.S.C. Sepoys in
Gun and Shell Factory in Cossipore.
(190) ]

SHRI OM PRAKASH TYAGI
(Moradabad) : I beg to move :—

That the demand under the head
Ministry of Defente be reduced by
Rs. 100.

[ Failure to take back the Indian
territory grabbed by Chinese and
Pakistan. (197) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure to check the entry of Pakis-
tani infiltrators into Kashmir. (198) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure to set up defence posts on
all Indian Islands. (199) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure to strengthen Navy in view
of possible foreign danger. (200) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure to manufacture Atom Bomb
in view of the danger of an Atomic
attack from China. (201) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

[ Failure to fill the vacuum caused as
a result of withdrawal of British
military bases from Singapore. (202) ]



7

323  D. G. (Min. of Defence
[Shri Om Prakash Tyagi]

That the demand under the head Mini-
stry of Defence be reduced by Rs. 100.

[ Failure to impart compulsory mili-
tary training to our young men and
women in view of the hostile postures
of Pakistan and China and their
collusion and military strength. (203)]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100.

{ Failure to check the entry of
Chinese trained and armed hostile
Nagas into Nagaland. (204) ]

That the demad under the head
Ministry of Defence be reduced by
Rs. 100. -

[ Failure to end dependence on
foreign know-how in respect of
military hardware. (205) ]

That the demand under the head
Ministry of Defence be reduced by
Rs. 100. .

[ Failure to make the country self-
dependent in Arms and Armaments.
(206) 1

That the demand under the head
Defence Services. Effective-Army be
reduced by Rs. 100,

[ Failure to provide adequate pay
and diet to Jawans. (207) ]

That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100.

[ Failure to provide sufficiently nutri-
tious diet to vegetarian Jawans and
Officers. (208) ]

That the demand under the head
Defence vBervices, Effective-Army be
reduced by Rs. 100.

[ Failure to provide special facilities
to Army personnel posted on the
borders (209) ]
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That the demand under the head
Defence Services, Effective-Army be
reduced by Rs. 100.

[ Failure to check corruption and
pilferage in stores. (210) ]

That the demand under the head
Defence Services, Effective-Army be
redvced by Rs. 100.

[ Failure to make intelligence depart-
ment in Armed Forces effective.
(11)]

That the demand under the head
Defence Service, Effective-Navy be re-
duced by Rs. 100.

[Lack of a stronge Naval base in
Andaman Nicobar. (212) ]

That the demand under the head
Defence Services, Effective-Air Force be
reduced by Rs. 100.

[ Laxity in manufacturing aircraft
engines. (213) ]

That the demand under the head
Defence Services, ~ Effective-Air Force
be reduced by Rs, 100,

[ Failure to achieve self-sufficieney in
manufacturing aeroplanes. (214) ]

SHRI S. M. BANERIJEE : I beg to
move :—

That the demand under the head Mini-
stry of Defence be reduced by Rs. 100.

[ Off loading of some work-load in
favour of private sector, (231) ]

MR. CHAIRMAN : The cut motions
are also before the House.

DR. D. S. RAJU (Rajahmundry) :
Mr. Chairman, while I rise to support
the Demands of the Defence Ministry
1 would like to make a few observations
and a few suggestions for the serious
consideration of the Ministry.

Defence is very complicated subject
and to contibute in a substantial and
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important way to defence, we should think
of our foreign policy also; otherwise, it
will be unrealistic.

The essence and aim of our foreign
policy is to make friends wherever possi-
ble ; to promote our interests, trade and
otherwise and to see that no foreign country
makes any aggression on us. If our foreign
Policy had succeeded, naturally there
would not be any difficulty and any
necessity for making defence budgets be-
cause we would not have any enemies then.
But we did not succeed and perhaps no
country ever succeed in making friends
with everybody in the world.

This naturally takes us to the subject
of pacts. We madc pacts with many
countries, particularly with China and
Pakistan. Our experience has bezn very dis-
appointing. The Panch Sheel which we
made with China had lulled us into a
false sense of security and that was thg
reason why we were unprepared in the
year 1962 when China committed aggres-
sion. The Chinese aggression has been a
blessing in disguise, and it has many
political and military consequences Poli-
tically, we were unprepared for it; we
did not expect it; we put too much trust
in the Panch Sheel agreement, and that
was the lesson for us tolearn. Militarily
also, our troops were not equipped, were
not ready; there were so many deficiencies,
and that was the reason for the debacle.
As 1 have said, there were many lessons
for us to learn, and if we could benefit
by them, it would be a great blessing.
Indeed, we did benefit from this debacle.
If this had not happened, perhaps, we
would not have fared well as we did
when Pakistan attacked us in the year
1965. 1 would even go to the "ex-
tent of saying that if we did not profit by
the experience of Chinese aggression,
there would have been difficulties for us,
and I would ‘not have been surprised if
Gen. Ayub Khan bad pushed us from
Delhi and sat in Delhi even temporarily.
Fortunately, we bad an able Defence
Minister at that time, Shri Y. B. Chavan.
He did take full advantage of the Chinese
debacle and rectified many of the defects,
plugged many of the loopholes and im-
proved the organisation and equipment
of the army. The result was that we

were able to deal with the Pakistan agg-
ression in the ear 1965. After that, our
present Defence Minister, Shri Swaran
Singh, an equally able person, has further
improved the defence strength of the
army.

The strength of the defence of the
country depends not only on the armed
Forces—Army, Navy and Air Force—but
also, in the present context upon the whole-
nation. The whole nation forms the base
of the pyramid. We can say that the
armed forces form the apex, the warhead,
of it.

Effective defence depends not only
upon the armed forces but also upon our
industrial resources, our agricultural re-
sources, the spirit of the nation, and the
philosphy of the nation. All these fac-
tors come into operation. There aie
certain priorities. The defence budget is
put down at 3.46 per cent of the gross
national output. I must confess that
this is inadequate for the reasons which
I am going to mention a bit later. We
have got a big coastal line extending to
some thousands of. miles and the two
immediate neighbours Pakistan and China,
have not ceased their aggressive attitude
for the last 20 years. They are in the same
frame of mind as they were 20 years ago.

As my hon. freind has just now said
and as our Defence Minister has also
mentioned in the report, Pakistan is
making frantic efforts to buy equipment
from almost all the countries in the
world. Their fighting power has impro-
ved and their armed forces also have
improved. Apart from this, the Chinese
postures are also thc same. China, we
must remember, is potentially a great
country with about 750 million people;
culturally and racially they are one
country, they have one philosophy, i. e.,
Communism, one religion, i. e, commu-
nism. They may burst on their seams
on any day, if not today; a few years
later perhaps, mostly towards South East
Asia. Now they are engrossed in their
own internal situation--the Russian border
incidents and also their Cultural Revolu-
tion, which have diverted their minds, as
soon as the issues are settled, they may
turn towards India.
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Sir, now coming to the Army, as I
have said our army in the present condi-
tions, in the present set-up of things, 1
feel it is inadequate, How can we garri-
son this big coastline in addition to
guarding our frontiers ? I do understand
that the modern trends are to have more
sophisticated equipment and less of the
Armed forces. That is true. But are
we adequate in our equipment, sophisti-
cated equipment and latest equipment ?
1 do not think we are quite sufficient in
that respect. Are we very good in the
transport system ? I do not think even
that is perfect. The modern trend is
improved transportation. There is a
great revolution in combat mobility, as

they call it.

Foot soldiers, animal transport and
even mechanical transport are getting obso-
lete. Now the trend in the whole transport
system is air-lifting, the troops from place
to place. In a big country like ours air-
lifting is very important and it is very
economical also in the long run.
If you: can lift a battalion at a
particular point of time to the front line,
it is equal to lifting a Brigade later on.
Tactically and strategically it is a very
important step. You can dispense away
with all this cumbersome wheel and motor
transportation. Even trains, bridges,
railway lines and tracks may be destroyed
by enemy bombing in which case air trans-
port is the most important avenue for
support. Besides it was an experience in
1947 when one battalion which was lifted
to Srinagar could save the whole situation,
This is a very important lesson. Even in
the last War in the Malayan jungles all
bridges and animal transport were com-
pletely destroyed. It was the air trans-
port that could supply food, equipment
and meterial. Apart from that, I would
like to mention about the helicopters
which are a very important clement in
airlifting. So far they were derided as
only sitting ducks. But now the experts
are Changing their opinion. This has
become a multi-purpose instrument. They
could throw bombs and fire rockets, and
they can lift and carry troops weighing
upto 25 tons and they are very good.
They can land on an airstrip in jungle
clearing. .
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Now you will be surprised to know
that the casualties. In the recent War
which is going on in Vietnam are very low.
Out of 10,000 sorties only one helicopter
was lost in spite of heavy ground fire.
They are very good for transporting
casualties right from the front line to the
base hospitals. Now if you read the
statistics of World War I, about 109, of
the wounded people died. In the Second
World War the number of casualties went
down to 5.

MR. CHAIRMAN : Hon. Member's
time is up.

SHRI NATH PAI (Rajapur) : Let
him speak. He is speakidg well. Once
ina way we hear such speeches from
that side.

15.49 hrs.
[MR. SPEAKER in the chair]

DR. D.S. RAJU : In Korea the
casualty rate was brought down to 2.59,.
In Vietnam war, where these helicopters
were used, the casualties rate has been
brought down to 19,. That is the
importance of helicopters. They are very
essential for our air force and the patients
can be immediately transferred from the
front line to the base hospitals. No
casualty clearing stations are necessary
except the front line First Aid stations.

Then 1 wish to say something about
the Navy. Battle-ships, cruisers, and
de stroyers are getting obsolete. They
are sitting ducks. They are out-dated.
Once they were thought to be masters of
the sea. But our policy is that we are
not going to be aggressive. We are not
going to attack any other country. I
hope we don’t do that in the future.

We can defend our borders with the
midget submarines and torpedo boats.
We can manufacture them with much
less cost. They are cheap and economi-
cal and have better manocuvrability also.
In respect of the Japanese attack on Pearl
Harbour only 9 midget submarines
completely crippled the eastern American
fleet stationed at Pearl Harbour. Our
coast-line can be defened by these midget
submarines and torpedo boats. It takes
years to build the battle ship, cruisers
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and destroyers. Crores and crores of
rupees have to be spent and it takes also
years and years to build them. So, these
midget submarines and torpedo boats can
be built.

1 am happy that my hon. friend who
spoke before me spoke about research and
said that not even 1 per cent of the
Defence Budget is spent on research.
sesearch is very important.

In foreign countries like America or
England, they are spending much more
for research in respect of Defence.
It is a question of life and death struggle
for them. But for us, it is a pastime;
we don’t take a serious view of these

things. -

India has got very eminent scientists
like Narlikar’s and Khorana’s and if only
we could give enough encouragement and
enough resources, I am sure, we will be
in a better position compared to foreign
countries.

I am happy that when our Minister
while releasing a plane in Bangalore said
that our defence policy is to make our
country self-sufficient. How can you
fight a major war with borrowed equip-
ments ? It has got inherent difficulties ;
a ber of lications will come in.
If a certain part is not available the
whole machinery cannot be used. Ifa

MR. SPEAKER : The bell is being
rung...

Now there is quorum, He may
continue.

DR. D. S. RAJU : Hare I would
like to quote what the late Churchill had
told parliament that if only Hittler had
prepared enough V1 and V2 rockets and
started the war, he would have won it in
six days instead of waging it for 6 years
and losing it. This speaks of the impor-
tance of modern weapons.

I could quote so many instances from
military history which highlight the
importance of weapons. At the time of
Napolean, one Robert Fulton had cons-
tructed a steamship and presented it to
Napolean. But Napolean ignored it.
If had accepted it and made use of the
new invention, perhaps he would have
destroyed the British Navy which stood
between him and world conquest. If
that had happened, the histopy of England
would have been different; there would
have been no British Empire perhaps.

The most important queetion which
is worrying the country is that of the
manufacture of the atom bomb. 1Itisa
very complicated subject. Much can be
said for anc against—no doubt about it.
The whole Parliament should assess the
situation and think about it carefully.

I would like to say one thing. One
Theod Taylor, who first produced the

screw is missing the whole hinery will
be rendered useless.

There is one other point which I wish
to submit. It is the weapons which have
changed the course of history. During
the last war the atom bombs brought
the war to a successful end. If these
bombs were not used, Japan would have
fought the war 2 or 3 years more. They
had got a land army of 4 millions yet.
Therefore, weapons are very important.
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atom bomb, has made a statement which
appeared in the papers that the scientific
and technical know-how is now common
knowledge and everybody knows about it ;
with 10,000 dollers for the materials re-
quired, one could make a bomb in any
basement workshop. These materials are
available all over the world, uranium 235
and plutonium,

This is a very serious situation. Our
leaders should take note of it. Asto
whether it is necessory or not is a different
thing. That should be thought out. But
it is very cheap to make and many coun-
tries could make the bomb.

Lastly about civil defence, which is a
very important thing. If you do not
make the bomb, at least let full advantage
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be taken of the knowledge available on
civil defence to preserve and protect our
country. We have now palatial buildings
all over the place. Has it been consi-
dered that there should be at least one
concrete underground cellar which could
protect the occupants from falling bombs
and so on.

Then what about fire fighting services ?
These are not being made available.

I would also suggest that there should
be an alternate seat of Government.
Delhi is very close to the frontier. We
cannot put all our eggs in one basket. It
is only 250 miles from the border. I
would therefose request Government to
take serious note of this and consider
haviog another seat of goverment some-
where in Central India, Madhya Pradesh
or some suitable place.

Now China is preparing for an atomic
war. This is evident to most people who
know. For the last ten years, they are
burrowing into hills and valleys to hide
their essential equipment in case of need.
They are trying to keep their essential
things, documents and so on in under-
ground cellars so that they may be safe
against atomic bombing.

These ara some important points
Government should consider.

SHRI FRANK ANTHONY (Nomi-
nated-Anglo-Indians) : The Defence
Ministry’s Report this year has
given us more information than it has
been the practice to give us in the past.
But I say this—and I have said it before—
that there is still a dangerous convention
in this house that is hardening into a' rule
of keeping this House essentially ignorant
of the basic reorganisation requirements
in defence. And the unfortunate part is
that by keeping this House ignorant, we
only delude ourselves. Pakistan knows,
the Americans, with their sophisticated
intelligence, know the strength of our
forces, their deployment, our weaponry
and so forth.

16 hrs.

I remember a very senior General
telling me that on one occasion he was
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playing golf with the American military
attache and the latter gave information
about the strength of our armed forces,
their disposition, the weapons they were
using, the rate at which we were producing
and not producing, the lack of standar-
disation and so on. He was amazed.

From that American, that senior
General received more information then
he had ever been aware of. We persist
in behaving—I say this with respect—more
or less like adolescents in the matter of
security, Unfortunately as the hon. lady
Member along side of me just mentioned
there has been a tradition in India of the
civilians, including the legislatores, not
taking on intelligent, an informed interest
in matters of defence. Before Indepen-
dence there was the convention—it was
understandable—on the part of the Go-
vernment to keep its subject people
ignorant of defenee preparations. I
should say this that during the second
world war the National Defcnce Council
of which I was a Mcmber was given
more information than our present
National Defence Council today of which
also I am a Member. I say this with
regret that there is no meaningful
discussion in our National Defence
Council. The proceedings are super-
ficial; the information given is equally
supper-ficial.

Iam sorry that so few Members are here
today. This house has betroyed the trust
which it owes to the country. We are
final custodians of the security of India
but we have been more and more prepa-
red to surrender our minimum duty to the
professionals. I do not say anything
against prcfessionals; they are good
soldiers and they are paid to be good
soldiers. But they tend to be conserva-
tive; they tend to have their professions
if not mental arteries hardened along
conventional lines. As someone rightly
remarked, war is too dangerous a business
to be left to the Generals. Over and over
again we have seen how events have over
taken us; in 1962, in Kutch and almost
in the Indo-Pakistan conflict, but for the
gallantry of our jawans, our young
officers and our incomparable pilots what
would have happened ? And the less said
about our so called intelligence section
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the better because there has been not only
a shoddy failure but a shameful failure.

I feel that the time is long over due
when the Members of this House must
insist on greater participation in metters
relating to defence. We want to know
some hing about what the reorganisation,
if any, is on the top, what in fact are
we producing and whether we are
standardising our equipment and how
we are moving toward self sufficency.
We want to know whether their
is any defence strategy. These are the
kinds of things we want to know. I
sincerely ask Members to support my
request; if we cannot have a Commission
let us have a high powered Committee
consisting of some knowledgeable Members
of this House. It is a vital matter, be-
cause of complacency with regard to
defence there is the wusual cliche of
security which is used as a cloak for
dangerous secrecy. What happened in
the sixties ? Jawaharlal Nehru castigated
me violently one day when I said that we
were utterly unprepared. When I read
from the American Papers showing that
the Chinese were preparing to attack in
Nefa he accused me of being a neurotic.
There were the same anodyne remark,
the same complicancy that every thing in
the defence garden was perfect. We should
now know how utterly unprepared we
were militarily then; our soldiers lacked
training and equipment and even ordinary
clothing. We know. what happend.
Units taken from Poona and Goa were
sent; they did not have sufficient number
of 303 rifles : they had ordinary canvas
shoes.

We are almost in the same position
today so for as secracy is concerped.
1 concede that we have improved wastly;
that was why our showing was so
much better in the Indo-Pakistan conflict,
I am commenting on the attitude of the
Defence Ministry. Even today they will
not release Henderson Brook’s report
which let them down lightly. It was not
deep; it was not incisive. Even then
they are afraid to release it.

And thatis why I feel this House
must say to the Defence Minister : this
secrecy, this complacency, these anodyne

remarks, we are not prepared to put up
with these any longer. . It is the strength
of an open society to bring it mistakes out
into the open. I do not say there is not
a certain security element so far as defences
is concerned, but we must bring our basic
mistakes out into the open and we must
face them and, above all, we must learn

from them. Do not let us continue to

behave like an immature nation, lacking

self-confidence. As soon as somebody

said this has happened in defence, you

say, “Oh, it affects the morale of the

country, “as if the morale of the country

consists in painting an ultra roseate pic-

ture. It does not.

What is happening in America today ?
The PEUBLO incidents—you know abaut
it—it is being discussed in full view of
the public. At one time, I use to defend
practically every army officer who was
facing a courtmartial. Now, I have not
got the time ; I am too busy in other
legal mafters. But today also, when
defence personnel are in trouble, they
come to me. As it happened, practically
in every case, at the appeal stage, the cases
of officers who were removed or dismissed
went through my bands, including, in the
appeal stage, the only senior officer who
was d to imprisc t for cowar-
dice during the Indo-Pakistan conflict.

I recieved information which perhaps
no Member of this House has ever seen—
some of it was good and some of it was
bad : and this is what I want the House
to know. We did extremely well ; but
also we mind our mistake. I want to
know this : who is going to look at and
who has looked at our mistakes ? If you
have read Russel Brines he has told us
in his book on the Indo-Pakistan conflict
that Ayub Khan, after the conflict,
retired 11 Generals and 39 Colonels from
the Pakistan army because they failed.
As far as I could make out from the
records I have gone through in my pro-
fessional capacity, we retired three Major-
Generals, about 10 Brigadiers and about
25 Lt. Cols. It requires an investigation—
not for the purpose of witch-hunting, I
want to know why. I want to know why,
for instance, so many of our Brigadiers
were found wanting. Yes, I can under-
stand in times of battle people with good
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records are found wanting even in the
best regulated armies. But why were
s0 many of those Brigadiers found wan-
ting and removed from command ? Some
had very good records : they had been
Brigadiers General (staff}—a crucial appoi-
ntment. They had been through staff
college; they have attended the National
Defence College. Some of them undou-
btedly were properly removed, but 1 can-
not help feeling that some of them were
made scapegoats. They were made scape-
goats, not only the Brigadiers but the Lt
Cols. because of the incompetence of the
Divisional C ders, of the G 1
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Then while some of the Brigadiers
were undoubtedly made scapegoats, others
who were palpable failures because they
knew the Generals above them were deco-
rated. In one case that I went into, the
conflict was between the senior officer who
was court-martialled for cowardice and
the Brigadier, and the reply of the senior
officer was. “If I am a coward, then this
Brigadier is the greatest coward that the
Indian Army has ever produced.” Two of
the three battalions under him broke only
because he panicked. That gantleman
was mentioned in despatches. I won't

at the top. Why was it that 11-Corps
did not do as well as they should have
done ? From the records I have seen, they
could have and should have done better
than they did. Five out of 11 Brigadiers in
11-Corps were found wanting.

I am open to correction : from the
records I would say that no less than nine
of our battalions—in 11-Corps—broke,
I agree that in the best armies, regiments
break including the British Army, when a
lot of them broke and ran in Burma,
Gallipoli and places like that. But in one
case that I went through, they broke not
because the men were really wanting—it
was a battalion with a fine records—but
the recruits were new. They had received
no collective training ; they had not even
been trained to use their 30-Brownings.
They had not even seen our own tanks !
Under those conditions, any regiment any-
where in the world would have broken.
When the Pattons came at them, with
their 1800-yard guns, they broke. I want
to have a Committee, with Members of
this House associated, to look into this :
why some of our regiments broke and
why so many of our Brigadiers were
found wanting.

From what I can see, many of our
G Is were incomp ; they had no
capacity to co-ordinate ; they lacked resi-
lience. They had no capacity to plan
tactics, and, like Krishna Menon, they
started interfering with the local comman-
ders, with the result that many of the
local commanders failed, and they
were made scapegoats. As I said, we
made. these mistakes.

tion the names. I am mentioning
this to show how unfairly decorations
were given, and how people who were
failures, were decorated, aud how reople
who did not fail* were made scapegoats.
I may mention one name in this brigade;
you may know it : the third battalion—

. the Jats with their commanding officer,

Lt.-Col. Desmond Hayde inscribed in
blood and valour—the epic of Dograi. He
is an Anglo-Indian; 1 have never seen him.
But as a senior General told me, here was
probably the greatest epic of the conflict;
here was a gallant battalion, with 33 per
cent casualties, led by this gallant officer.
But he did not get a decoration for
Dograi. Who gets the decoration ? That is
the irony of it. The Divisional Commander
who was sitting 25 miles away in the
Khasa distellery--1 do not say he was parti-
cipating in the amenities of the Khasa
distillery—he got the Mahavir Chakra for
being 25 miles away. But the Battalion
Commander who lead his men through a
hail of fire and of death got no decoration.
He got the Mahavir Chakra for galantry
in a previous action.

What I am afraid of is this. During
the war, I quite understand you cannot
advertise these things, because it may
demoralise our people. But we are far
away enough now to take a hard, objec-
tive look, at what happend during the
Indo-Pak war. Many of the Generals you
dacorated undoubtedly deserved it, but
the army knows that several of your
Generals who were completely incompe-
tent. We got a glimpse in NEFA not
only of the incompetence, but worse of
some of our senior Commanders. That
was the time when Krishna Menon was
filling. the army with his fovourites at the
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top. But in the Indo-Pak conflict also
several of our Generals fail. I want to
know why they failed, why our Brigadiers
failed and why so many of our regiments
made a poor show. Ayub Khan was at
least a soldier. He took a hard look and
removed 11 Generals. But who is there
in India to take a hard look ? The Defence
Minister will probably say, ‘“You are
casting aspersions on the army.” Is he
*going to get the Gererals to take a hard
look ? I cannot give information of cases
which I am conducting in the higher cou-
rts at the moment. But as one judge
remarked, did you expect this from Gene-
rals 7 Are you going to expect some
of these Generals to take a hard look ?
They have wasted interest in white-washing
their own incompetence—some of them,
not all. The time is long overdue and
we must have some kind of committee
consisting of members of this House to
go into this matter.

There is need for minimum reorgani-
sation. I agree that conditions in India
are such that we are not able to organise
our forces on the Canadian pattern. They
have not got an army, Navy and Air
Force. They have got a single armed
force. In India, we have inherited the Bri-
tish tradition of different arms with an
almost jealous resistance on their separate
identities. Even in Britain. there has been
a minimum of re-organisation,

The Defence Miniter will say, we have
got the Chiefs of Staff Committee. It is
a nominal committee. There is nothing
like what they have got in Britain or
America.

It is all right if your chief of Army
Staff is good. We are continuing the
tradition of the British Commander-in-
Chief and we repose in his person absolute
and uninhibited authority. But he has
no command, The Defence Minister will
say, he is assisted by the Vice-Chief of
Staff and Principal Staff Officers. I am
open to correction. He writes confiden-
tials. How are they going to act as equals
so far as he is concerned ? As far as I
am aware, in Britain and America, the
person who corresponds to our Chief of
Army Staff is a senior among equals. If
we have an inept Chief of Staff, as we had

when Krishna Menon was appointing his
favourities, we face disaster. We have no
in-built protection, as the British and
American systems provide. If we have an
inept Chief of Army staff, there is nobody
to set it right. But if we have the system that
you have in Britain and America you will
have the other senior general in that
Committez asserting themselves and pre-
venting a disaster overtaking the country.

It is bad—I am not pointing a finger
at any ; I think the new Chief of Army
Staff comes to it with a first-class outstan-
ding record, but I am talking in terms of
principle—to allow the Chief of Army
Staff to have the tremendous authority
of Commander-in-Chief because it leads
to arbitrariness on the one hand and at
least the possibility of nepotism on the
other, If he is weak, as the Chief of
Army Staff was weak at a certain time
then he becomes a creature of the Defence
Minister and you get a Defence Minister
like Krishna Mennon interfering right
down to Lieutenant Colonel level.
I do not wnnt the Defence Mininster to*
raise his hands in horror and say, why
are you making these allegations. I cannot
even tell him. 1 addressed, not so long
ago. a whole set of senior officers. They
told me frankly that there is a conside-
rable amount of resentment about the way
promotions are done in the services. I
am not talking only of army but also of
the Air Force. Increasing complaints from
the Air force have heen received of people
who were condemned as junior officers
but have now got senior post. Many. of
their appointments smack obviously of
communalism. These are things that are
being talkad about by the service people
themselves. I would ask the Defence
Minister to have a close look at
this.

Khera—those of us who have read

his book will remember, said in
his book that there is no matrix
of integration in the Indian Army ;

there is compartmentalisation and
proliferation of Agencies with the result
of increasing proliferation of expenditure.
T amnot against the career prospects of
the officers being improved. You may
have more Lieutenant Generals if you like,
but what I object to is this definite opera-



339 D. G. (Min. of Defence)

tion of Parkinson's lay in our army. We
have a weakness in our country for

pire-building. They d d linguistic
States so that there could be more Chief
Ministers  with their courts of Minisiers.
Now you have the demand for Telengana.
The whole process is due to the weaknsss
for empire-building. In the army today
we have this growing weakness of growing
private empires established, especially in
the ancillary services like the EME and
Ordnance establishments and also the Sig-
nals. They immediately acquire vasted
interest in swelling their strength so that
they can have more officers of higher rank.
1 do not want to be misunderstood. I only’
say that this has to be looked into. I do
not want any of the career prospects to
be interfered with.

Take the case of the EME, S:nior

generals in the Indo-Pakistan fight told me,
why have an EME unit attached to each
brigade, why don’t you have a short of
an EME base and you know where they
will be needed. It would immediat:ly
liminate huge y expenditure
and also cut down expenditure. It would
also increase the fighting effectivensss of
our forces.

Sir, one of the first priorities for re-
organisation is a so called intelligence
system. I know the defence Minister will
say that there is a certain amount of coor-
dination. It is only a ritual. As far as
1 hear—again I am open to correction—
each arm has its own intelligence section—
Army, Navy and Air Force—and I think
they are presided over by a person more or
less of the rank of a Joint Secretary, But
theree is no coordination and we know
there is no real integration. We know how
objectly the failed in NEFA. They did
not even know that the maps issued to
ths army showed routes which were non-
existant. What happened in Ichhogil
Canal in the Lahore Sector ? We did not
even know that Ichhogill Canal was a
tremendous fortification and the whole
area there was virtually a Maginot line.
That is another matter. Were our casual-
ties of about 400 efficers and 10,000 jawans
justified ? All this has to be gone into.
I say that we paid dearly becausc of our
abject failure so far as intelligence was
concerned in the Eahore Sector.
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I agree that it was not. Pakistan
talks and applies the function to its soul
that Lahore was our objective and we
failed objectly. I know that Lahore was
not our objective. Iwas one of the
members of Shastriji’s Committee which
was meecting constantly and he had imme-
diately made it clear that Lahore was not
an objective because politically, militarily
it was not worthwhile, But I cannot
help saying this that while Lahore was
not the objective, on the Lahore front we
certainly did not achieve even the limited
objective that we had set before ourselves.

I want to say this. I know that my
suggestion for re-organisation, the appoint-~
ment of a committee for having a hard
look at the various defence facts, will be
rasisted by his Generals, it is to be resis-
ted by them. But Ido not want the
Defence Minister to take his cue from his
Generals. All the re-organisation that is
taking place in the democratic countries~
and we can only look to them for certain
examples—that has been done at the
instance of well informed civilians, the
legislators. The Generals have never been
primarily responsible for re-orgnisation
in the armed forces.© I would ask the
House to join with me in asking for the
appointment of such a committee.

We have nothing now. Our National
Defence Council is, as I said, extremely
perfunctory. The Consultative Committee
is even more perfunctory. I think it is a
duty which we owe to the country and to
ourselves. Let us have a look at the many
facts. It will take me fifteen minutes to
enumerate them. For want of time, I am
not able to do so. As Khera has under-
lined in his book, there is no cost consci-
ousness in the army; nor is there any fina-
ncial discipline. He put it at a conservative
estimate that at least ten per cent of the
present expenditure could be saved without
affecting the security of the country or defe-
nce potenial. That ten per cent comes
to Rs. 110 crores and I am sure every hon,
Member will agree That Rs. 110 crores
are no mean saving.

SHRI RANJIT SINGH (Khalilabad) :
Sir, I agree with most of what Shri Frank
Anthony said just now. Our defence is in
a bad state and the shift in the Soviet policy
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has further jeopardised our defence
system and at the moment we are placed
in such a dangerous situation vis-u-ais our
enemies, especially Pakistan, that we must
take a second look at the entire defance
set up of our country. Just at the moment
let us compare ourselves with Pakistan,
What do we have and what do they have ?
So far as the strength of the armed forces
is concerned, in, 1965 we had a definite
edge our them in infantry almost an edge
over them in armoured corps and defi-
nitely an adge rather a supriority of 2 : 1
in the air force. Now they have doubled
there army and they have vastly increased
their air force. What is the situation as
of today ? Pakistan has more divisions
that we could put up against them even
after thinking out our lines from our
eastern and northern defences. Now
where is the superiority that we are main-
taining which the Defence Minister talks
of ? and tank for tank they have got more
although they have the same number of
regiments as we have got now, because
their regiments have more tanks than we
have.

The situation being what it is, let us
take a look at what we are doing about
all these things. So far as our defence
production is concerned, something has
been brought out already in the report of
the Public Accounts Committee. But
there are other things that alarm us. For
instance, take our production programme
of tanks, Yijayanta. It may not bein
the national intercst to give the figures;
So. I will give the percentage. We are
35 per cent behind the schedule, which is
a very alarming rate of retardation. So
far as our weaponary system is concerned.
I have pointed out in this House previ-
ously also that we are tied down to
Russian weapons with the result that in
time of war we will not heve ammunition.

Our Defence Minister some time
back had spoken about stock-piling.
Stock-piling involves a tremendous effort.
Does the Defence Minister know that
for one week’s war we will require a
million shells for all the Russian tanks
and the Russian guns that we have. For
a two months’ war we will have to stock-
pile for two full years. Having tied
ourselves down to this weaponry, it is

"have reached a

imperative that we get out of this snare
now because it is closing tighter and
tighter every day and in the event of a
conflict with Pakistan it will be in Soviet
Russia’s hand to decide as to- wha,
should win. If they switch our tap off
we are lost and if they switch off Pakis-
tan’s tap they are gone. Let us now
take a firm decision to stand on our
own legs. Itis our own choosing that
we have got into this snare,

In 1965 when we had broken Pakistan
armoured might and almost destroyed
half of their Army and their morale fully
our Defence experts and our Generals
assessed that Pakistan will take three to
four years before they can recoup and
get ready for a second round against us.
We had three, four years at our disposal
to become self-sufficient. Instead of putt-
ing all our efforts behind Vijayanata,
which is a far superior tank as compared
to the tanks which the Russians have
given us, we started purchasing from
Soviet Russia, because the Defence
Miuistry and our Government had politi-
cal reasons to purchase those weapons.
They did not have military experts’
advice in regard to the purchase of those
weapons. We are now in that snare
and we should soon get out of that
and make a final effort to stand on our
own legs.

Our friend, Mr. Frank Anthony poin-
ted out the alarming state of affairs
regarding our defence preparedness. What
is the basic cause for all these things ?
Primarily, I woud say that the basic
cause is the lack of defence knowledge
and utter lack of defence consciousness
amongst our leaders and a sample of
that is just over there before you, We
state, as Mr. Frank
Anthony pointed out. when it is too
dangerous to leave defence entirely in
the hands of Generals alone, but at the
same time, defence is too complicated
a matter to be left in the hands of un-
knowledgeable Ministers and politicians.
Therefore, let us strike a balance and
that is why a Committee is necessary.
A Committee is nccessary because defe-
nce is to complicated a matter to be
handled by one man especially a man
who is to perform so many other duties
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apart from looking to the Country’s defence
needs. The time when the Congress book-

. ing window opens for distributing tickets,
for two or three months the Defence Mini-
ster cannot just be seen in the Ministry of
Defence ; he is very busy sorting out peo-
p'e to whom he is going to give tickets for
clections. Even now, he is to keep
running for the Punjab politics, for
Haryana politics, etc. and in almost all
these politics he has got a finger in
every pie, just as he is capable of having
something to do with every Ministry
now and then. It is not his fault that
he has not got the time. It is the
political set up of the country that no
Minister can or has got time for his job.
That is the whole tragedy of this country.
Therefore, I will request that the Minister
in his own interest for helping him, in
the interest of the country and in the
interest of the countay’s defence should
accept the proposal for at least a Com-
mission on Defence, if not a standing
committee which he has previously
rejected when we moved for it. Such a
Commission could go into all the aspscts
of Defence preparedness, including our
strategic  thinking, including tactical
failings, and including also our different
organisations and our weaponry system,
because the state of our defence is really
appalling.

Take the question of unit by unit
strength.  We are supposed to have six
RCLs, the best of the infantry anti-tank
weapons, Sir, an RCL is the weapon with
which Abdul Hamid knocked down there
Patton tanks. These RCL weapons are
being used by most advanced countries
even as their best and most effective anti-
tank infantry weapons. We are supposed
to have six of them per infantry battalion
but the All India average today is 2%.
Is this not an alarming state of affairs
that we have so far as equipment is
concerned 7 Mr. Frank Anthony pointed
this out and at that time I could see the
Minister shaking his head. I have
never understood what his shaking of
the head means—‘yes’ or ‘no’. He was
possibly contradicting Mr. Anthony’s
statement and was mearing that we were
no longer short of personnel equipment
like boots, belts and things like that.
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But the alarming fact is that we are still
short of these things, not because the
country is not capable of producing, but
because the organisation is so topsy-turvy
that things do not reach their destination
in time.

Another alarming state exists in our
Air Force. We have got 40 per cent ser-
viceability of our aircraft except the latest
purchases.” Can an Air Force stand in a
battle with such a high percentage of un-
serviceability ?

Then, let us look at the turn-around
time. Turn-arround time is the time taken
by the aircraft when it returns to the base,
refuels and reloads and goes back. This
time is known as turn-around time.
In advanced countries the turn-around
time is 10 minutes, In Iserael it is
eight minutes, in Sweden it is five minutes
And what is our turn-around time ? It
is an hour and a half. Why isit 1}
hours ? This is not because our pilots
are not efficient, our airmen are not
efficient, but the thinking it very retarded
som:awhere in the set-up from the top
to the bottom. The greatest retarding
factor about turn-around time is the
lack of tractors, ordinary agricultural
tractors. We are supposed to have them
at the rate of 15 per squadron, but our
average comes to 1} per squadron. I
do not know how we can go on like
this ? (Interruptions) They think that
when they have given 2} per squarden,
that is enough. (Iaterruptions) We are
producing these tractors in our country.
Itis just a bottleneck in our thinkng,
in the consciousness of the whole
affair, that is retarding our defence
preparedness.

Take, ' for instance, our Navy. Re-
cently they held an exercise and they
invited a great’ many people ; I think,
all the military advisers from different.
nations went there to see the performance
of our INS, Mysore. What happend ?
The target had been indicated and the
order to fire had also been given. The
safty checks had also been gone throught
And they kept on waiting for the shot
to come out. Five minutes had passed.
Within five seconds the shot should have
come out. Everybody was wondering
what was happening, whether it was a
count down for a guided missile that was
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taking place. Eventually, after full five
minutes, the guns boomed. Why did
this happen ? It was because there was
adefect in the gunnary system, there
was a defect in the guns, there was a
defect in the whole ship. And with
these ships, we are supposed to fight ?
We are supposed to guard our coastal
line ? The Defeace Minister has often
spoken that there is no vacuum in the
Indian Ocean. I can say that there is a
great vacuum in our defence which
certainly the thin body of our Defence
Ministry cannot fill.

1 must come to certain points which
Mr. Anthony has raised, because he has
seen things from a detached angle, and
1 have seen them by getting into them.

MR. SPEAKER : You must give
some time for Mr. Jai Singh also.

SHRI RANJIT SINGH :
taken only ten minutes,

MR. SPEAKER : No; you have
taken thirteen minutes.

SHRI RANJIT SINGH : We know
that, in your benign way, you will give
him 20 minutes. (Interruptions)

I must say that no enmemy could
destroy our Armed Forces in the way
we ourselves are destroying them. (Interr-
uption) 1 stress that no enemy could
destroy our Armed Forces in the way we
ourselves have tried to destroy.

Now, take the four-year rule. They
have brought a rule that the officers
from Col. to Major General, after
they have completed four years, will go
out into the Civvy Strect if they have
completed 48 years of age, 48 vears of
age is not an old age, Sir. You know
what you were at 48 years of age,
a young handsome and energetic person.
That means we shall lose almost
all our experienced officers. A hundred
are going out—one hundred of them,
this year. We, shall lose almost all
our officers who had the experience of
the Second World War and who had
experience of Kashmir and who had com-
manded upto brigades and battalions in
1965. This is an alarming state of affairs.
Who is going to give experience to the
rest of the Army ? These pcople are
being wasted out.  All this is due to the
fact, as our friend Mr. Anthony pointed

I have

out, that our Defence Ministry is not
adopting a hard objective line. They are
permitting a few vested interests to do
what-ever they like. This is again due to
lack of defence thinking. How can you
have defence thinking ? Recently the post
of Secretary for Defence Production fell
vacant. Whom did they sclect ? The
Secretary for Health. Now he has still
to learn as to what is meant by EME.
what is the difference between an electrical
engineer and a mechanical engineer, what
is the difference between gun and rifle.
However in this dark picture we do have
a silver lining and the silver lining is that
for once somehow our Defence Ministry
has woken up to the fact that there is
need to put in more effort for indigenous
defence production. They are hindered
by vested interests. Take one case. For
Instance, in 1962 we decided to build up-
our aircraft production programme. We
wanted to assemble the Gnats. Because
we did not have the types of aluminium
sheets that we wanted for the fusillade
we gave licences and crores of rupees
worth of foreign exchange to the private
sector companies—one is the House of
Birlas and the other is J. K. Juggilal
Kamlapat to import the machinery and in
stall it—for the purpose of manufacturing
these sheets and supply them to the Kanpur
Aircraft manufacturing unit. They have in-
stalled the machinery but there was no
agreement with them. They are not supply-
ing to the Defence Ministry. They are sup-
plying to the black market. These vested
interests stand in the way of defence pre-
paredness.

At the same time I would add another
thing. We considered whether we should
bring it in the House. If we do not being
it in the House the House will be
in the dark. Corruption in the Armed
Forces is increasing at an alarming rate
and the basic reason for that is that
proper types of commanders are not
being selected. What in the criterion for
selecting commanding officers. We are
haranguing at the time of selection of the
Chief of Army Staff. We say this man is
good and that man is bad from the time®
we select a man to command a battalion he
should bscome fit to act as chief of Army
Staff if only one more thing is put in.
That is additional experience. So, our
selection system is faulty. That is why
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we are facing all these difficulties. That
is why there is corruption and our
X ders d d to be pl d by
the inferior commanders and -the inferior
commanders are always engaged in
the geme of “Please they the
bosses”. That is why this entire system
is crumbling and that is why we plead
with you again, we plead with the
Defence  Minister to lct us have
a Commission. I know you will not agree
to the Committe: b:cause the committee
will impinge upon your private domain.
Let us have a commission to go into all
aspects of our defence preparedness.

. Lastly our foreign policy requires
definitely a military backing, Let the
commission tell us as to how much
military backing the foreign policy requires
and let us have that military backing by
all means ensuring only one thing. Let us
have it at the minimum cost.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) Defence of  the
motherland, and defence of its territorial
integrity, is the foremost task of our
Government. It is realy inspiring and
encouraging that the Defence Minister
has clearly put before the House in this
year’s report the awareness of the problems
of defence that the country faces today.

The Defence Minister in his report
has also stated that they are aware of the
urgency of building up a strong, moder-
nised and well equippped Indian army to
face any eventuality in two fronts. What
is the new strategy of war ? What is the
new strategy which the Indian army is
expected to face in the coming year ?
From our little expzrience which we have
gained during last two conflicts (and the
present state of international changes
which are taking place, keeping in view
the changes in Soviet Union. China and
Pakistan) we can safely say that the
country needs to prepare for limited wars.
In this new strategy of limited wars we
have to see whether the army is being
well equipped and whether the army is
being modernised. We shall have to
look into this aspect.

Sir, due to the grace of this House
or maybe, of you, Sir, I had occassion to
visit some of the Establishments of Defence
and also I had occassion to meet many of
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those people who are in the Army. I had
got an insight into the ways the Army is
working. I am not going into the details.
That is not necessary here.

But I would like to say something on
the question of modernising and equipp-
ing the army. The Defence Minister has
said in his report that we are now con-
verting ourselves to post-1960 equipments.
But, Sir, we are now reaching the year
1970. Therefore, it is necessary to look
ahead. Itis good that from 1952 we
have gone to post-1960. That is true.
But we have to remember that the weapo-
nry with the nations of the world is
changing very fast. We should not
satisfy ourselves merely with post-1960
equipments but should also think ahead of
1970 and 1975 as well. We must be
looking ahcad and in this connection I
would like to suggest some improvements.

I have talked to a number of army
men., To have the atomic bomb itself is
not such a great thing as people are
discussing. From the army point of
view, from the army morale point of
view, from the point of view of nation’s
confidence, I would plead with the Minis-
ter whether atomic weapons (not Bombs,
I say, but atomic weapons) can be used
in limited quantities. This can be used
in the form of land mines, The cost of
the delivery system is more not of the
atomic bomb itself. But, in the present
situation, as it is, we can expect any
atomic war from China. Therefore the
delivery system is not so much necessary.
I am all in favour of atomic weapons in
limited quantitics which can be used
without delivery system but in the form
of land mines etc. to safeguard our front-
iers like the Himalayan frontiers. I hope
that will bz taken into consideration.

Three or four years ago the Army
Headquarters were much ahead in their
thoughts regarding the defence needs of
the country. Then the Defence Ministry
was lagging behind. But now we find a new
situation. Today the Defence Ministry is
very much aware of the immediate neces-
sity of modernising and equipping - the
army and going ahead with the five-year
plans for increasing combat preparedness
but what has happend to Army head
quarters, I don’t know. The Army
headquarters as it is today is lagging
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behind and the Defence Ministry ts going
ahead. 1 think there is something wrong
in the Army headquarters which needs to
be looked into immediately. 1 do not
want to go into what things are happen-
ing there. It requires examination, It
must be gone into.

How can we proceed ahead with the
immediate and long-term defence needs of
our country ? The Minister has said
that they are going over to the post-1960
equipments and all kinds of things. But
I would like to bring one point before
the hon. Minister. In the Half-an-Hour
discnssion he said that Soviet Union
has pledged to give more and more
weapons to Pakistan.

This is a matter of grave concern to
us. Four years ago, the Pakistan army
had its weapons from Britain, U.S.A.
and some other countries including China.
We were depending on the Soviet
Union. Today, for the first time, both
India and Pakistan have built up their
defence with Russion equipment. This
is a matter which needs to be seriously
considered. When we are going to face
both China and Pakistan and when, as
the Defence Minister has admitted,
Pakistan has doubled its army, at this
point of time is it desirable for us to
depend only on one source of supply,
a source which is common to both India
and Pakistan ?

During the three years since we
achieved that great victory in the conflict
with Pakistan, we could have multiplied
our armaments production to make us
independent of all foreign sources of
supply. Whatever answer may be given
the fact remains that we have lagged
behind in this respect. We thought that
Pakistan had lost the battle and it would
take her at least five or ten years to
make up for the losses and we could sleep
a little. I wish we had done more than
we have done in this respect.

We must also learn the lessons from
the course of the war in Vietnam. Here
is a small nation which for the last three
or four years has been fighting the
American military might. Latest reports
say that they have downed 3,000 planes
so for. Should we not take a leason
from the defence strategy and the fighting

spirit displayed by these brave people
against the foreign aggressors ? 1 hope
our army commanders and Defence
authorities will draw necessary lessons
from this. What is real could do in six
or eight hours against another power
should also provide us necessary lessons
in respect of offencive strategy.

With regard to the navy, there also
we need much more improvement. Many
of our warships are obsolete. The naval
arm_, should be equipped with long-
distance aircraft capable of spotting out
and destroying hostile intruders in the
surrounding ocean. The importance of
the navy in guarding the surrounding
oceans incrzasing as things are changing.
Therefore, we cannot be complacent so
for as the navy is concerned.

Coming to defence production, the
potential must be geared up to cope with
the ever-changing requirements conse-
quent upon scientific discoveries. Every
day new weapons are being forged. Even
in respect of coaventional weapons of
which we are proud—we are preparing
only to fight with conventional weapons—
we shall have to modernise more and
more, keeping our armed forces equipped
with the latest and most uptodate
weaponary.

I have visited some of the establish-
ments. But I have found there a class
barrier which is not conducive to the
morale of the army. There is a barrier
between the aristocratic officer class and
the common jawans of the army. This
must be looked into and remedied.
This is causing resentment among the
jawans. I have met and talked to them.
We are facing two enemies, the Pakistanis
and Chinese. We went to the border at
Nathu La. The spirit of comradeship
fighting for a common cause has to be
engendered. We shall have to change
the whole atmosphere. The psychology
of comradeship should be there between
the officer and the jawan; they should
have the feeling that both are fighting to
safeguard the integrity and honour of the
country in an egnal measure. In this
great task, everybody’s sacrifice is of equal
importance.

What have we done to improve the
effectiveness of the Indian Army as a
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striking force ? When an enemy attacks
our frontier is it possible that we can
strike the enemy back within hours ?
1 know that so for as the methods of our
army are cencerned they have not yet
developed as an effective army with imme~
diate striking power. There is again the
question of mobility. I feel we must
have a separate air borne division. You
cannot depend upon trucks and mecha-
nised transport only. The terrain in
Nathula and some other places is such
that more and more helicopters are
necessary. for increasing the mobility
of the Indian Army. So separate air-
borne divisions are necessary. The whole
civilian industries should be so scientifi-
cally organised so that they can in a short
time change their peace time production
to coar time production of things
such as armaments, etc. If Tcan
citt an instance during the second
world war in Germany the lip-stick indus-
try could immediately be switched on to
produce some kinds of armaments; the
tube industry could help in the production
of shells. I think that we cannot stock-
pile weapons for long years. Suppose
you want three million shells. You can-
not stock-pile them because they will
become less effective if they are stored for
long. In Pakistan, during the Indo-
Pakistan conflict 309, of their shells were
found to be defective because they were
all stock-piled. During our conflict with
China and Pakistan also we had to use
armaments which were stock-piled. That
is why I say whenever we face a conflict
our entire national economy should be so
arranged as to be geared up to face the
challenge immediately even if it is in two or
three fronts. That has not yet been
tested.

We must have a long range programme
for the production of weapons and equip-
ment spread over five or six years. The
hon. Minister hinted at the Five Year
Plan.

I shall be concluding in one or two
minutes. We find in some countries for
instance the Soviet Union, civilian air-craft
are designed in such a way that in peace
time they are used for passenger traffic
but are immediately convertible for war
service when such a need arises, We
must keep in view all these things. Our
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air lifting capability is weak and it needs
improvement. In conclusion I may say
that T am reminded of a nersery rhyme
which runs as follows : for want of a nail
the shos was lost; for want of a shoe the
horse was lost; for want of a horse the
rider was lost; for want of a rider the
battle was lost. We have improved our
position compared to 1965. The morale
has improved. We are producing some
of our equipment and our factories are
working well. But we have to make
more cfforts. For instance we wanted to
produce 9,000 Shaktiman trucks. We
produced 7,000 in 1967-68 and only 921
were produced in the ordinance factories.
A lot of unutilised capacity remain to
be used. Similarly in other ordinance
factories also the full capacity is not used.
I now turn to the sophisticated equipment.
Unless the army is trained to use them it
is no use. Pakistan had modern sophis-
ticated equipment but they did not know
how to utilise that. Therefore they
faied. It is no use simply importing
mechanical  things and sophisticated
arms. Therefore, the Defence Ministry
should take steps to train these people in
these items.

Last, I take the case of the ex-service-
men. Their conditions are very pitiable.
This must be looked into. I will again
express my gratitude to the hon. Minister
that he has been kind enough to give the
benefit to Chilka. I was fighting for the
last so many years to have a naval train-
ing centre at Chilka. I can only say
that he has realised that it is a good
place, and he has agreed to my request.
1 feel that the Defence Ministry, whatever
it has done, is going ahead. It must look
into the future programmes also.

With these words, I fully support
the Demands for Grants of the Defence
Ministry.

SHRI JAI SINGH (Hoshiarpur) :
Mr. Speaker, Sir, I shall be a little more
deliberate and constructive in my criticism.
Therefore, 1 appeal to you to be a little
more indulgant towards one and allow me
little more time.

MR. SPEAKER : It depends on the
points you make.
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17 hrs.

SHRI JAI SINGH : The constituency
which I have the honour to represent is
part of an area which was declared back-
ward a long time ago. There is no
indication of a conscious effort having
been made to improve the lot of the
people in the area during the last 22 years.
There are still many villages where

*human beings and cattle still continue to
depend upon the unlined village pond as
their only source of drinking water. For
this reason the population of these villages
continues to be in a state of perpetual
ill health.

Except for a small urban population
living in a few small towns, of which
Hoshiarpur with a population of about
50000 is the largest, the rest of the
population lives in the villages. The
land holdings are small and the chief
means of livlihood are agriculture and
service. An appreciable number of service-
men and ex-servicemen belong to the
constituency.

A large number of promising young-
men from the area used to join the armed
forces with great enthusiasm, as service
in the armed forces had almost become a
tradition with them. This is now no
longer so because of three basic reasons :

(a) Progressive decrease in security
and recognition while in service, and
facilities and e to  ex-servi
for resettlement in civil life. It is no
exaggeration to state that on return to
civil life many ex-servicemen have been
forced to adopt questionable methods
just to make both ends meet. They have
become a law and order problem.

(b) Discrimination by the Govern-
ment in pension increments to junior
commissioned officers and other ranks,
increments being determined more by the
dates on which they left the service than
the prevailing cost of living. Ex-service-
men of this catagory who left the service
several years ago, are finding it extremely
difficult to keep body and soul together in
these days of rising prices, and their
miserable plight is a distressing sight.
They are in need of immediate help.

(c) Government not restoring to the
INA personnel pay and allownces as
promised on the floor of this House.

The conditions prevailing in the area
should be well known to the Prime Mini-
ster, the Deputy Prime Minister, the Defe-
nce Minister, the Minister of Health and
Family Planning, and Works, Housing and
Urban Development and the Minister of
Tourism and Civil Aviation, who toured
the area canvassing support for the Con-
gress candidates during the recent election,
1 hope they have all realised that the
administration has been less than fair to
their fellow countrymen living in this
area, and would soon take some deter-
mined steps to better their lot.

This kind of treatment is poor
advertisement for the armed forces. It
has certainly not helped in the mainten-
ance of discipline, morale, and leadership
at the usually high level, on which so
much will always depend during active
operations. Man is the most important
munition of war, If the Defence Minis-
ter would carefully examine what I have
just stated, he should not fail to detect
the basic cause of many incidents of a
very grave nature duting the active opera-
tions in 1962 and 1965, which it would
be foolish to deny and dangerous to
ignore. I reinforce my argument by
stating that there was not the slightest
suggestion of any such occurrence during
the active operations in 1947-48 in the
State of Jammu and Kashmir and else-
where. I should also remind the Defence
Minister that at that time the armed
forces had just been partitioned and short-
ages in personnel, arms, equipment and
so on were equally serious if not worse.

1 shall take this opportunity to state
that the responsibility for the debacle in
1962 was not that of the armed forces
alone. I emphasize that unless youngmen
are convinced that service in the armed
forces gives them adequate security and
recognition while in service, and adequate
facilities and assistance for settlement in
civil life, when they leave the service,
quality shall continue to suffer.

Considering  that over 50000
servicemen leave the service every year,
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the resettlement directorate as at present
organised, is unable to tackle the problem
with a reasonable hope of success. It is
little use taking shelter behind the argument
that re-settlement of ex-servicemen is
chiefly the responsibility of the State
Governments. For a correct assessment of
the problem and the resources available a
conference of all the State Governments
should be called periodically under the
auspices of the Defence Ministry. The
Central Government should then make a
determined effort to first resettle as many
ex-servicemen as possible in the central
services in a planned manner. 1 think to
start with a Deputy Minister in the
Defence Ministry should be placed incharge
of the Resettlement Derectorate.

The State Governments should
also be encouraged to give adequate
facilities and assistance to exservicemen.
Take the case of the Punjab, which makes
a substantial contribution in man-power
to the armed forces. Even though the
state has made a serious effort in this
respect, its resources are but small.
According to the Industries Minister of
the Punjab, out of about 4000 crores
invested in the public sector uptodate, the
share of the Punjab has not exceeded’ 5%,.
If the Punjab is given its due share of
heavy industries, additional opportunities
will have become available to ex-servicemen
also.

As regards the officers, 1 recommend
that in future the minimum educational
qualification for direct entry candidates
for combatant status officers in the armed
forces should be raised to graduate of a
recognised university. This is calculated
to better the officer’s chances of
resettlement in civil life after leaving the
service.

Before I pass on to the next part I
would like to state that being disciplined
ex-servicemen do realise that even peaceful
demonstrations by ex-servicemen at this
critical juncture are not desirable. But,
their patience should not be considered
to be inexhaustible.

1 will now deal with the Army, Navy
and Air Force. The role of the Armed
Forces is to defend the territorial integrity
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of India and to give aid to the civil power
when such aid is requisitioned.

India has a land frontier of about
15168 KMs. 1 am aware of the
reorganisation which has taken place in
our Armed Forces. I would like to make
a few suggestions for their more efficient
functioning,

Although the Army has expanded
considerably, and is now extensively’
deployed, the duties of the Chief of the
Army Staff remain unaltered. I submit
that his burden has become too heavy.
This could be best lightened by the
introduction of the Army Council system,
same as in the United Kingdom. This
will enable the Chief of the Army Staff to
devote more time to the operational
fitness of the Army, and the Defence
Minister will have greater opportu-
nities of discussing all important
matters direct with the members
of the Council. The system is also
calculated to considerably reduce patronage
and favouritism at all levels, and thus
serve public interests better. I do hope
that the civil officers of the Ministry of
Defence and the Chief of Army Staff do
not oppose this progressive step on the
ground that it tends to diminish the
authority and stature they enjoy at
present.

Additional obstacles have sprung up on
the Indo-Pak boder in the States of Punjab
and Jammu and Kashmir in the plains.
This seems to have given rise to a feeling
that in future no major operations are
likely to take place in these areas. This
view has no validity. My information
is that there has been very considerable
increase in the number of armoured and
artillery units in the Pakistan Army. For
this reason and also because some of our
Mountain Divisions may also have to
operate in the plains at short notice, it is
essential that we are at least equally
strong in armoured and artillery units.

Some of our armoured fighting vehicles
have now been in service for quite some
years. We have also inported arms and
equipment. To ensure that all imported
arms and equipment in service are
maintained at a satisfactory level, it is
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necessary that adequate replacements
and spares, and special lubricants are
held in stock at all times. Urgent steps
must also be taken to stockpile all
imported ammunition for a minimun of
90 days at contract rates, in addition to a
plentiful supply for training. It has to be
conceded that unless we begin to manu-
facture the imported items in India, we
would be dependent for these on the
country of origin for their normal life,
which would be between 10-12 years.
Lastly, promises of flying these arms,
spares, equipment and so on at short
notice in case of necessity should not be
taken at their face value.

We are the only major army in the
world today without its own air component.
Even the Pakistan Army is ahead of us in
this regard. Although the performaace of
our Air Force in 1965 was good, there
was a feeling that our Air Force did not
excel the Pakistan Air Force in its
secondary role of immediate direct support
to the Army. Air support was not
available for a whole day when we
crossed the Wagah border. I am aware
that the Air Force was not at all
blameworthy for this, and the reason
was some wishful thinking on the part
of the Government, same as in 1962. All
the same, the absence of air support on
that day did lead to quite a few avoidable
casualties, and no one can afford to
ignore unnecessary cusualties.

For i di direct pport, air
component for the Army manned, ope-
rated, maintained and commanded
by its own personnel is long overdue.
Generally speaking the duties of this
air component would be immediate close
fire support, air spotting for artillery,
evacuation of seriously sick and wounded
and communication. Aircraft for this role
would have to be comparatively lighter,
slower and capable of flying at low and
medium heights only. In addition, this
type of air’ craft must be able to operate
from hastily improvised air strips in the
field. For close fire support, aircraft
armed with rockets should be quite suita-
ble. The initial cost, maintenance and
the training of pilots for this type of
aircraft would be much cheaper than the
high speed.sophisticatcd aircraft nece-

ssary for the primary role of the air force.

Then I come to the Indian Navy. The,
coastline of India is about 5,689 kilometre.
The role of the Navy can be security
of our coastline, security of our
island p i of And: Nico-
bar and Laccadives and free and uninter-
rupted flow of trade across the Indian
Ocean. With the present complement of
ships, facilities and equipment, the navy
may be relied upon to provide reasonable
security to our coastline and some protec-
tion to our island possessions. According
to the present indications, in about ten
years, by when the navy shall have recei-
ved additional craft, facilities and equip-
ment, it should be able to discharge the
two roles with greater efficiency. How-
ever, I doubt if in the foreseeable future the
navy can, by itself, ensure the freedom of
the seas at all times for our merchant
fleet. The active co-operation of powerful
allies will be necessary for this role.

The recent statement of the Deputy
Chief of the USSR Navy that a powerful
Pakistan navy would be a good pre-con-
dition for peace in the Indian Ocean
demands careful consideration. It is quite
possible that Pakistan will receive from
the USSR some naval craft, including
submarines, in return for certain facili-
ties for the USSR Navy operating in the
area of the Indian Ocean.

The Defence Department of USA has
estimated that by 1975 the People’s
Republic of China should have 12 to
15 nuclear submarines.

It would be in our best interests to
keep the Indian Ocean free from tension.
But the hard reality is that we do not
possess the strength to ensure this. The
navies of USA and USSR are competing
with each other for world domination,
Geographically speaking, USA is better
placed in this regard. In addi-
tion, USA already possesses several faci-
lities in East and South East Asia.

In 1971 the British withdrawal from
South East Asia will throw additional
responsibilities on the navy. We shall
be guilty of garding the | of
history il we allow oursclves to forget the
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role of the Imperial Japanese Navy during
“the second world war at the threat which
haunted us from this area in 1965.

Now I come to the air force. The
air force has two roles at present. The
primary role is achievement and mainte-
nance of air superiority, strategic bom-
bing, tactical bombing of large enemy
concentrations, defence of the homeland
and special missions. The secondary role
is that of close support to the army and
the navy.

At present the equipment of the air
force is too varied and causes serious
difficulties in training, maintenance, pro-
visioning of stores and so on. The steps
indicated in the report for reducing the
types of aircraft in the service are
welcome.

I have already put forward certain
arguments in favour of the army having
its own air component and the air
force confining itself mainly to the
primary role. For its primary role it
requires very expensive and highly
sophisticated aircraft capable of flying at
great speed and at great heights. In addi-
tion, it takes a long time to train pilots
for this type of aircraft. These aircrafts
are costly to maintain and consume large
quantities of fuel atlower heights. For
these reasons, aircrafts eminently suited
for the primary role are unsuitable and
uneconomical for the secondary role.

Now I come to the Defence policy.
The defence policy of a country has to
be synchronised with its foreign policy
for the simple reason that when freedom
is threatened help from friendly countries
becomes necessary. Help is always on
reciprocal basis, and no war can be brou-
ght to a successful conclusion without
allies. No country can go it alone these
days.

The policy of Panchsheel and non-
alignment, which we followed till 1962,
failed us. Today large areas of our sac-
red soil are in the illegal possession of
hostile countries and we stand humiliated.

What is the precise meaning of our
present policy of non-alignment ? If it
means that at present we no not consider

APRIL 21, 1969

D. G. (Min. of Defence) 360

it necessary to make treaties for armed
assistance, but wish to remain free to
take all measures necessary for our secu-
rity and the advancement of our national
interests, adopting a steady course of
equal friendship with all countries whose
help we are likely to need in time of
serious difficulties, then, at this juncture
I have no serious difference with nor-align-
ment. [ realise that a sudden change
in this policy at this juncture is liable to
cause grave dislocation and cenfusion in
many spheres. But, when this yardstick
is applied to the non-alignment which we
seem to be practising, it becomes difficult
to understand why we have allowed our-
selves to move so far away from the
western democracies, creating an impre-
ssion that we are almost aanti-west. These
countries gave us substantial help in 1962,
and have about the same system of Gove-
rnment as oursclves. Besides, in these
countries, there is hardly any power
struggle likely to result in unpredi-
ctable changes and sudden reversal
of policies. It becomes difficult to under-
stand why we continue to depend so
much upon the U. S. S. R. and its asso-
ciate countries of Eastern Europe, when
none of these countries gave us any subs-
tantial help in 1962, and when the U. S.
S. R. is now openly encouraging Pakistan,
and continues to supply her arms far in
excess of her defensive needs, in spite of
our pleadings. The U. S. S. R. is also
interfering in our internal affairs. Why
have we not yet fully realised the possible
consequences of the U. S. S. R. becoming
so increasingly friendly towards Pakistan ?

MR. DEPUTY-SPEAKER : The
hon. Member should conclude now.

SHRI RANIJIT SINGH : This is
his maiden speech. Please give him ten
minutes more and he will conclude.

MR. DEPUTY-SPEAKER : I am
very generous. He has to couclude now.
He is a born disciplinarian.

SHRI JAI SINGH : Why have we
failed to correctly assess the factor of sea
power by not readily grasping the hand
of friendship offered by Japan, and the
countries of South East Asia. The Defe-
nce Secretary of the U. S. A: has repea-
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ted to the Senata Foreign Relations
Committee that the People’s Republic of
China is likely to test an intercontinental
ballistic missile within 18 months and
also have a stockpile of 20-30 of these
missiles by 1975,

We have not been successful in our
attempt to obtain a nuclear umbrella for
ourselves. The People’s Republic of
China is well on its way to becoming a
super power. There are sufficient indica-
tions that Pakistan has acquired sufficient
knowledge regarding the manufacture of
nuclear weapons. In the circumstances,
the pc ion of nucl by us
as a deterrent has become a sheer nece-
ssity. There is no question of an arms
race or competition. It is simply facing
hard realities and keeping up with the
times. Less costly methods of manufac-
turing nuclear weapons have been disco-
vered and our own scienti hould not

gard. If the Defence Minister makes a
promise to speedily (a) re-build the cou-
ntry’s moral and martial vigour, including
nuclear capability for the Armed Forces,
(b) provide sufficient means and adequate
facilities to servicemen, ex-servicemen and
the civilian employees to improve their
lot; and (c) exercise greater control over
the use of public funds and better care of
public property, then, I recommend that
the demands of the Ministry of Dzfence
be passed in full.

SHRI S. M. BANERJEE (Kanpur) ;
At the outset I must congratulate our
jawans who are doing an excellent job for
the country; apart from doing their own
job, they have come to the rescue of the
civilians in situations like floods and
drought.

I am one of those who seriously
believe that we should not effect economy

find it too difficult to discover these
methods for themselves. In any case, no
price is too great for the preservation of
freedom.

Over dependence on the U.N. O., too
much icdealism and excessive attachment
to sentiments have not been helpful in
maintaining our security or advancing our
national interests. The U.S. S. R. on
whom we have been relying so much can
no longer be relied upon to the same ex-
tent. The shifting necessities of time must
be recognised and a change in our foreign
policy is now called for. We should
re-establish cordial relations with the wes-
tern democracies and remove the impre-
ssion that we are anti-west; improve our
relations with all countries of South East
Asia, Japan, Australia and New Zealand;
take all steps to become self-sufficient in
all equipment and stores for our defence
requirements and until this is achieved,
take speedy measures to ensure adequate
stocks of all imported defence equipment
and stores ; and without further delay
take in hand the manufacture of nuclear
weapons with a built-in delivery system.

I now conclude by stating that we
are likely to come up against difficult
situations demanding sacrifices and exer-
tions on our part. The Ministry of Defe-
nce has a great responsibility in this re-

at the cost of our national security.
Naturally I want to support the Demands
of this particular Ministry. But, at the
same time, extravagance should be avoi-
ded. As a member of the Public Accounts
Committee, who has gone through the
various audit paras..., I have come to the
conclusion that there is a good amount of
extravagance in the Defence Ministry, and
if the several reports of the PAC and the
Audit are considered seriously and objec-
tively, I am sure "this Ministry can save
nearly Rs. 100 crores without having any
retrenchment in the defence establishment
or without reducing the size of the army.
I would request the hon. Minister to give
a serious thought to this and see that
extravagance is avoided, if not stopped.

Then, I would like to meation another
instance. As the members know, the
Office of the Director-General, Ordnance
Factories, is in Calcutta. Since long ago
when Mr. C. C. Desai, presently an hon.
Member of this House, was the Director-
General, Munitions Production, the ord-
nance factories were being managed either
by the D. G., M. P, or by the Director~
General, Ordnance Factories. During
the time of Second World War, in 1941-42
there was a Directorate by the name of
Directorate of Leather = Manufactures.
Suddenly the Defence Ministry has
taken a decision to bifurcate the DGOF
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organisation. At present it is befurcated
into two. Thatis the Equipment Unit
kaving leather and clothing factories
under it and it is being shifted from Cal-
cutta to Kanpur. I would have welcomed
this because formation of any unit in
Kanpur will give employment potential
to my people in Kanpur. Still 1 oppose
it. I oppose the bifurcation because it is
not in the interests of economy or in the
interests of the efficient working of the
DGOF organization. Because some offi-
cers wanted to be promoted to DGOF or
any other higher post they suggested this
bifurcation. In all humility and sincerity
I suggest that the shifting is wrong.
Recently the DGOF Organization thou-
ght that all departments connot possibly
get accommodation in the building 6,
Esplanade East Calcutta, a huge five-
storeyed building which they have taken.
a big house in Park St. at Rs. 45,000 per
month. 1 speak subject to correction. It
may be Rs. 46,000 even. That organisa-
tion known as Equipment Unit is having
its office there. Now suddenly paying
Rs. 45,000 per month for that particular
office and then again spending Rs. 30 to
40 lakhs for constructing news buildings
in Kanpur, is it economy ? I would like
to put this question to Shri Morarji
Desai when he talks of economy and
tightening of belt and talks of freezing of
wages. I would like to ask a question of
the Finance Minister through you whether
in the interest of economy this is essen-
tial or not. I would like to request the
hon. Minister for Defence Production.
I am happy he is well. 1 wish him all
good health. He should apply his mind,
he should call a meeting of the various
officers and experts whether it is necessary
or not. An agitation is going on in Cal-
cutta. They squatted before this office—
500 employees who are going to be up-
rooted completely from Calcutta. There are
no houses in Kanpur, not a soul can get a
quarter. No building is there in Kanpur.
At present one of the officers who has been
made ADG is having his office in his own
quarter. That is the state of affairs. I do
not know why this Equipment Unit is be-
ing shifted to Kanpur.

Much has been said about our danger
from our neighbouring countries like
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Pakistan and China. We are overestima-
ting Pakistan all the time. 1 am surpri-
sed whenever our members speak in
this House they give a feeling to the
country that we are the weakest country
in the world. That is surprising. Why
should they feel this inferiority ? Did we
not defeat Pakistan in 1965 ? Some hon.
Member said that we had ammunition
only for 7 days. Somebody said it is
15 days. 1 have seen myself after the
cease-fire how we have defeated Pakistan
hollow and they were on their heels. Now
a crisis is going in Pakistan. Certain
misguided missiles of West Pakistan are
facing the guided missiles of East Pakis-
tan. Politically misguided missiles or
guided missiles—they arc all in a soup.
They are facing Mujibur Rahman and
other leaders who want the Pakistan Gov-
ernment change its attitude. Do we not
find a great change in East Pakistan ?
Have we lost confidence in the
people ? We see there is a will for unity,
a goodwill for Indian people from a sec-
tion of Pakistan. Why should we always
create a war psychosis and say we should
always be prepared for war ? China is
unpredictable.  We cannot say what
China will do. But about Pakistan we
should be firm about it and we should find
out ways and means to have negotiations
with Pakistan and settle our disputes
without talking of war. War psychosis
can be created in a country. Can we
afford to have that luxury ? America can
do it. One of the war psychoses was the
manufacture of huge arms and ammuni-
tions. They have to find a Vietnam or
a North Korea or any other place to
dump their arms and to sell their arms.

Have we reached that stage ? I am
happy that in India the ordnaace facto-
ries have reached a particular stage of
development. 1 must congratulate the
workers of the ordnance factories for
achieving a state of self-sufficiency in the
matter of the conventional weapons. I
am now talking of conventional weapons.
‘We have reached a stage of self-sufficiency
in these conventional weapons but the
question is : Is that enough ? That is
certainly not enough.

My hon. friend Shri Tapuriah has
said that some of the items can be manu-
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factured in the private sector. But what
was our experience during the year 1962
after the Chinese aggression ? What was
our experience in 1965 after we started
our conflict with Pakistan ? It was our
sad experience that the contractors did
not give us the good materials. Even the
quilt which has been given to our army-
men has not been filled with cotton but
with something else. They played with
the lives of the people of the nation, with
the lives of the jawans who lost their
lives in Ladakh and NEFA where they
were fighting the Chinese soldiers. They
were manufacturing such quilts and other
things with some type of sub-standard
materials. This is the sad history of the
contractors in our country.

In foreign countries like USA it is
only the private sector that is doing it.
But what happened in England? In Royal
Ordnance Factories they manufacture
things intended for civilian consumption in
such ordnance factories.

1 listened to the speech of my hon.
friend Shri Frank Anthony. Generally
he is frank. but today he was not so.
He criticised the ex-Defence Minister Mr.
Krishna Menon. He may have any amo-
unt of grouse with Mr. Krishna Menon
but the country will never forget Mr.
Krishna Menon because he had laid the
foundation-stone of a solid defence pro-
duction in our country. In the Defence
Ministry who started the programme of
the manufacture of Shaktiman trucks ?
Whose plan was that ? Shaktiman trucks
were produced in thousands. The Tatas
and Walchands were saying that Shakti-
man trucks could not be used on the
road. But during the Chinese aggression
and during the Pakistan aggression it was
the Shaktiman trucks which were used,
the Shaktiman trucks and Nishan trucks
which were used on the road, and which
helped us a lot.

The ordnance factories can manu-
facture cverything. There is no doubt
about it. The value of production of
ordnance factories has gone up to Rs. 170
crores. But it is not enough. We have
to produce more in ordnance factories,
We are giving 10,032 items to the private
sector, which can be manufactured in

the ordnance factories. It is said that
the Railway people are giving some work
to the private sector. But, why should not
they give it to the ordnance factories ?
At the moment there is no work for the
clothing factories. Why should they not
place their orders with the ordnance facto-
ries, instead of with the contractors ?
There are various such factories
which are on the verge of closure. Why
cannot the Railway authories give such
work to ordnance factories ? They will
give it to the contractors so that they
may have a share of certain things.

I see no reason in it. I would requ-
est the hon. Minister to put his foot
down and see that no work is given to
the private sector at the cost of the
ordnance factories. He should take
up this matter in the Cabinet and ensure
that departmental requirements are met
this way. Ordnance factories first, private
sector after-wards—that should be the
policy. No ordnance factory should
suffer at hands of the private sector.

Then I am somewhat disappointed
by the performance of four ordnance
factories, at Chanda, Bhandara, Trichi

and Ambajhari. 1 have seen all these.
Unfortunately, it seems at Ambajhari
there is chaotic wastage of public

money. I who have faith in the Defence
Ministry’s efficiency am forced to say
this.

Then at Chanda, what did we aim at
and what is going on now? Huge
machinery which was supplied wrongly,
taken wrongly, is now rotting to rust.
This is not fair to the country. A
committee should be appointed to probe
into this and see that this factory starts
production at the earliest,

The factory at Trichi is very impor-
tant. We have sent very good technicians
there from the Small Arms factory at
Kanpur, because there they are to manu-
facture sophisticated small arms. The
buildings have come up, hostels are
ready, workers have been properly
trained, but unfortunately, there is no
work, no production, today. I say
every paisa should be utilised, every
man-hour should be used and work
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should proceed as planned, specially
when we have trouble from both sides,
Pakistan and China.

SHRIMATI ILA PALCHOUDHURI1
(Krishnagar) : What about trouble in
the ordnance factories ? .

SHRI S. M. BANERIJEE : There is
no trouble there.

I congratulate the Defence Minister
on the performance of the Avadi tank
factory in a very efficient manner. Some
people may criticise our tank. I have
seen the ordanance factory. Although
we should do more and produce more,
I must say that we have done a nice
work there.

Then there should be proper co-
ordination between the DGOF, DME
and DOS. We should also convert the
army workshops, base repair workshops
into manufacturing units. They are not
meant only for repairs and they should
not be doing the repair work only inde-
finitely. There should be co-ordination
between these organisations to ensure the
maximum output by conversion of these
repair workshops into production units.

Iam happy that HAL has turned
out 1000 aircraft. They are doing very
well in Bangalore. But what about the
Kanpur plant? I am sorry to say
that the Avro 748 was a scandal. Now
they are giving some Avros to IAC.
Previously the Government of Indonesia
wanted it. But we could not manufacture
it. Ultimately, when we manufactured,
it weighed 10,000 Ibs. more. Does it
put on flesh more than that planned in
the specification ? This requires a
thorough probe.

1 would also request the Minister to
see that the service conditions are also
changed. There is trouble there. 24
boys are sacked. Whatever orders apply
to the Defence Ministry should automati-
cally be applied to them. This is neces-
sary to avoid any conflict’ with the
working class.

"Coming to industrial relationship,
generally it has been good. But when
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1 came to know about the brutal Cossi-
pore firing, I could not believe it. Why
should our defence officers behave in
this fashion ? We have an industrial
council ; we discuss things there. We
make every effort to preserve amicable
relationship.

For every matter we go to the Secre-
tary, Joint Secretary and even to the
Defence Minister and the Minister of '
Defence Production. So I was shocked
that this brutal firing was resorted to
by the DSC under instructions from
some officers of the factory, not army
officers. This was highly irregular. Now
that he has ordered an inquiry, I hope
the truth will come out.

The rule regarding these people
being on active service cannot be quoted
in support of the firing. He quoted that
rule which was there in 1962 after the
Chinese aggression.

“In exercise of the powers conferred
by section (9) of the Army Act,
1950 (46 of 1950), the Central Govern-
ment hereby declares that all persons
subject to that Act, who are not on
active service under clause (i) of sec
tion 3 thereof, shall, wherever they may
be serving, be deemed to be on active
service within the meaning of that
Act for the purpose of the said Act
and of any other law for the time
being in force”.

After the withdrawal of the Emer-
gency those orders were changed. I
request the hon, Minister to lay on
the Table of the House those instructions
which were issued subsequently after
the withdrawal of the Emergency. Those
three sepoys should be handed over so
that justice can be meted out to them
in a court of law. I must congratulate
the people’s Government of West Bengal
for showing before the entire country
that an officer, even if he is class I, who
gets the other employees shot, will also
be handcuffed and brought in the street
as any other criminal. This will avoid
further clashes. In the same factory
the General Secretary of the Union was
dismissed under the President’s Powers.
Extraordinary steps had been taken. I
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request the hon. Minister to see that
he is reinstated. I also request him to
see whether the orders issued by the
Home Ministry had been implemented
or not. Till today several men of the
Cordite  factory at Aravankadu, the
small arms factory Kanpur, the H & S
factory Kanpur, the Ishapur Rifles
Factory, the Dehradun and Cossipore
Factories and the units of MES and
*COD in Delhi have not been reemployed.
The P & T have taken practically all
their employees back. We do not know
what has happened to the Defence
Ministry. The employees went on
strike because of the call given by the
J.C.A. They followed their Federation.
The Defence employees acted under
the leadership of the All India Defence
Employees Federation and my respected
friend Mr. Joshi is its Vice-President
and we fight only in self-defence. We
say that these employees should be taken
back as early -as possible. Let there
be no bitterness left ; let there be no
Cossipore incidents. Even the incidents
arose because people were not taken
back and they were agitated ; that was
one of the main reasons.

Shri Shukla gave two assurances in
the House. It is really a sad commen-
tary that he had to yield before the
executive, the bureaue ultimately
and has to come and make a statement
in the House. I am happy that the
Speaker has kindly referred the matter
to the Assurances Committee and I hope
the Committee will go into the matter
carefully.

I am happy that the hon. Defence
Minister had not withdrawn the recogni-
tion from the unions but show-cause
notices have been issued to them. If
there is no J. C. M. and no permanent
negotiating machinery before us what
shall we do ? Does he think that people
should function as underground Nagas
have done and create trouble so that
he can call them all and say : come on
Chief Kughato, or whatever name it is.
I and Mr. Joshi do not behave as Naga
hostiles. We want to talk with them.
He talks to me as Mr. Banerjee Member
of Parliament, But who made me a
Member of Parliament ? It is those

defence employees. I was dismissed
from service in 1956. Within one year
they elected me as a Member of Lok
Sabha ; they did it thrice. Am Ito
forget those people ?

About apprentices I have to say
that there are thousands of apprentices
and they are all loitering in the street.
Those young boys who have come from
the industrial and the technical institutes
should be suitably graded according to
their qualifications. That has not been
done.

Then, the merger of dearness allow-
ance is there. It has affected many of
them. Many of the employees in the
Defence Department have been adversely
affected. 1 would request the hon.
Minister to take up this matter with the
Ministry of Finance.

Coming to the Emergency Commis-
sioned Officers, let me say this. These
people fought the Pakistan battle. They
fought against Pakistan, but they are
rotting on the streets today. Ambition
was raised in their hearts but what is
their position now ? 1 request the
Minister to see that all of them are
reinstated.

Then, about the assurances given to
the INA personnel, I may just read out
the letter written to me by the General
Secretary of the Azad Hind Fauj Associa-
tion, Delhi—Capt. L. C. Talwar—in
whith he says :

“I am sending herewith a copy of
the statement released in a Press
Conference on the 26th March, 1969,
on the issue of storation of forfeited
pay and allowanrees due to the INA
personnel which care long outstanding.

Although assurance was given by
the Defence Minister in the Parlia-
ment in 1967, yet the Government
has not fully implemented its com-
mitment. The Government is offer-
ing only fractional amount and that
too partly in cash and partly in the
shape of 10 years National Savings
Certificates, which many of the INA
personnel have refused to accept.”
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This is shameful. I would request the
Government to see, if they have any
respect for Netaji, if they have any res-
pect to his sacred memory, to that
great soul at least they implement these
assurances.

During the emergency, some colleges
were taken over in Assam by the Defence
Ministry. Some Principals were taken
in and the Cottor: College especially was
taken over. Some houses were acquired in
Assam, but the people do not get even the
rent for them. This should not be done.

Lastly, I would request the hon.
Minister to see that the defence employees
as such should be given the benefit of
these councils; let the entire machinery be
revived. Let the JCM be revived; let the
negotiating machinery be revived. If
that is not done, it will become difficult
for him. These employees support the
Defence Minister in all these matters, but
whenever there is firing and lathi charge,
if such things continue, we shall fight
without the least consideration that we
are serving in these departments, and
whenever we fight we shall fight in self-
defence and not with a view to tarnishing
the face of the entire country or the
defence forces.

With these words, 1 give my condi-
tional support for the Demands, conditional
in the sense that after the Cossipore
incident, I wanted the Defence Minister
to resign, but it has not been dome. I
request him to to in Calcutta and see the
conditions now in Cossipore. I request
him to have talks with the Chief Minister
and the Deputy Chief Minister of West
Bengal and know how firing took place.
Let him go there at least pow. I request
him kindly to see that the reinstatement
order is issued at the ecarliest. That is
my submission.

sfaat dqwy § T W (o
®e Ao faw) : gureae o, g arfet
¥ gAY Fg T e dWawg § G
1 Hage T v g, wowr fgrd §
I =7fge | gafae § = § &

AT ATEAT |
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ATEAT § TIFF AT9%) qaeet 1 =
At $R wwad sk arEfesy X
forrr wran v e &1 18, 20 S
g &1 & AT S § 0 s
Tz NE9T #Y 99 A, 79 qIA 15
AT 7 § | TN 9 FAT FT AT
?ﬁ?ﬂ’tﬁ'g:

Mountain gun and its ammunition,
semi-agutomatic rifle, anti-tank grenade,
anti-tank mine, air burst antl-personnel
mine, mine clearing device, a rocket  for
use by aircraft with high explosive war-
head various types of escape aid and power
jettisoning cartridge for the Air Force,
signal cartridges and drill mines for
the Navy, various types of propellants and
explosives and a large number of instru-
ments which are used in conjuction with
weapons.

Our R. & D. Organisation has also
developed propellant charges to meet the
requirements of the Equitorial Rocket
Launching Station at Thumba. In the
field of electronics, the important examples
are the field artillery radar and its simula-
tor, a local warning radar system, an
improved version of trans-receiver for
field communication, a repeater field
telephone, a channel doubling unit and
so on.
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g fera gfe g a T g &
&% 39 Few-afewdre @ 9%, w9
Yy 9 ¥ gw Yew-fwndr g
IR § 1 @ aifefeedis dwew aAT
ey €, wgfrwaw gfaa g T
ITEX & | TN AT & AT ;I AW

& T gfears) FY Sqrer gEed

7 &%, ¥feT gw forar w17 Q@ #<
3% §, fa gfm o= 9% &, *w

AFA I W &, 9 g
Fifaa 3

S wo fro e (famaqR) -
FEdd ¥ AN § fFaer w9 g
&, 7ar sEF1 AL = Ser § ?

&t ®o ATo fam : qg e qqeT
fear s

SHRI S. M. BANERJEE : I wanted
to know one thing. We said something
about the employees who have lost their
employment in 1968 strike.

7 & far #ar fFmm d ?

The letter that has gone from the
Ministry is to be implemented.

MR. DEPUTY-SPEAKER : He has
intervened. I am sure all the other points
that are left out will be dealt with by
the Defence Minister.

Hl AN @R . W Agey
¥ X oifefadma T dAsETE W
fasfFar 1 3@ W TwaRg Aot &
agg Aw @Y &1 T A9 a9 A
AT IR AT FW & fa¥ ?
w9 ¥4 €, 7 qg F e § g
FEAT T & 1

Y HoATo ey : W TTHY 514 AT
argd §110-12 aut & Fgg g I«
W MR I @

ot T GRAT : g 1958 ¥
TN

&t Foatofw : wE wrEw TWX
WA Y IA @ 1 A afed @
FaT-arfefada & arq 9 i as
et 78 fFar s @, ¥fwT wa gw
T AR & |

ot A G w1952 X
I @ g
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SHRI S. M. BANERIJEE : Does he
want that destruction should take place ?
That is not a problem.

MR. DEPUTY-SPEAKER : Mr.
Banerjee, I am surprised to hear this. He
has yielded when I called him in order
to meet some of the points that were
raised by hon. members. Some of them-
at least a major portion of the points—he
has dealt with. As you know, a com-
prehensive reply will be given by the hon.
Defence Manister tomorrow. You may
not be here. Whatever points were raised
have been practically covered in the reply
given by the hon. Minister. So, no more
questions please.

ot A GANY . WL qE A
S IR a9 W9 & Fg v fF
wa w9 Qa9 qfad | FRigR amr
ATHEAT W T A &Y AT |

oY QRoqHo A (gT) : Fieers
o ¥ 9N § gE e FT SR
Efr ditadea ¥ % T #®
arETEd ot femmar a1, sgtaw ¥
JFT § TIRE FAEY § 9 A
wq fedrw fafredl 9@ =1 Qo sl
ar ag ?

MR. DEPUTY-SPEAKER : It will
be done. Now, Mr. Inder J. Malhotra.

SHRI INDER J. MALHOTRA
(Jammu) : Mr Deputy-Speaker, Sir, up
till now in the Defence debates many
hon. friends have brought in various
technical aspects-the re-organisation of the
Armed Forces and some other general
suggestions for their better deployment.

There have also been some sugges-
tions regarding the manufacture of nu-
clear weapons. In that respect, I would
only like to comment that I am not
aware whether our country has got suf-
ficient resources to manufacture in large
quantities the nuclear weapons and in
good quality as also their proper utilisa-
tion. I would request the hon. Defence
Minister to say whether all these things
are these or not. He should clarify these
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in order to remove this misunderstanding
which is being created in this country
as to why, in spite of the fact that our
country has got all the resources at its
disposal for manufacture of nuclear wea-
pons, they are not doing any thing. I
would request him to clarify all these
things. ’

18.10 hrs.

[SHRI GADILINGANA GOOD in
the Chair)

I would now come to the aspect
of general defence policy or defence
preparedness of the country, about
which very little has been said to-
day. I would start from the report which
the Ministry has presented this year,
where the very first sentence says:

.“India’s defence policy is principally
directed towards safeguarding its
sovereignty and territorial integrity.”

There can never be two opinions
about this, not only in this country but
in any other country also. What I am
concerned most is, whether it was a con-
frontation with the Chinese or a confron-
tation with Pakistan in 1965, after the
Tashkent Agreement, how our foreign
policy and defence policy have been im-
plemented to the best advantage of this
country. This is my concern.

In this very report, the Defence Mini-
ter admits that there has been a comp-
lete failure in the implementation of the
Tashkent Agreement because Pakistan
never made any efforts to implement it
sincerely and honestly. Sardar Swaran
Singh has been associated not only with
this Tashkent Agreement but also with
the other negotiations regarding the pro-
blems which are existing between India and
Pakistan. He has, therefore, got the full
background. I would very much like him,
when he gives the reply, to say categori-
cally where and when Pakistan did not
implement the Tashkent Agreement and if
this going to be the attitude of Pakistan,
what is going to be our policy in the
future as far as Tashkent Agreement is
concerned.
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In my opinion, under those circuih-
stances, probably we dcted in’a big haste.
We relied too much on the rote which
the Soviet Union could play after the
agreement was signed in getting it imple-
mented. But, unfortunately, the role and
the attitude of the ‘Soviet Union chanpd
dbsolutely after this Tashk Agr

to tell me that the Aksai-Chin dréa or
thearea which is now being occupiéd by
China is not as Indian border ?
Or the area now occupled by Pakis-
tan, part of Jaimmu-and Kashmir "State,
is it not-the Indian border ? If by Indian
border 'you mean the present -ceasefire liné

isting between India and Pakistan and

It was not proper at all on the part 6f
the Soviét Union, which played a véry
significant role iIn bringing India and
Pakistan together to the negotiation
table and in having this Tashkent Agree-
mment, to core out and give arms did to
Pakistan.

What is the situation today ? After
1968, Pakistan has increased its armed
strength and Pakistan has  been
going all around the world to buy arms
from and part of the world, wherever
they can get. In the past, Pakistan was
getting arms from western nations and
from China. Now, the Soviet Union has
ulso come forward to give arths aid to
Puakistan.

Ttis a well known facts—and T am
sure the hon. Minister knows more than
what I know—that, after the 1965 aggres-
sion by Pakistan, Pakistan has never
Yested for a day. It s in my knowledge
that, in the Sialkot Sector, a canal has
‘been bailt just like the Ichhogil Canal in
the Amritsar Sector; pillboxes have been
Built in the Sialkot Sector also. I do not
know how far you can rely upon the
statement now made by the new Presi-
dent of Pakistan, Gen. Yahya Khan,
that he wants to have a peaceful settle-
ment with India of all the existing pro-
blems. Whenever any Pakistani leader
speaks about the problems existing bet-
ween India and Pakistan, the number one
problem in their mind is always Jammu
& Kashmir. With a heavy heart I have to
point out that, during the last 20 years,
unforunately the foreigh policy and the
defence policy of the Government of
India has not been positively helpful in
consolidating the Jammu and Kashmir
State and in solving that problem with
Pakistan. I would  like to ask a very
straightforward question. When you say
that our defence policy is only to defend
out borders, have you defined our borders ?
Where are our borders 7 Do you mean

the present ceaséfire line existing between
Indian and China, then you come ouit
boldly and make a goodwill gestire to
Pakistan. You say, ‘Let us sit at the
negotiating table. We are prepared to
solve this problem at the present cease
fire line’. Why do not you say that if you
have got this in mind ?

We, the people of Jammu & Kashmir
State have suffered and have made sacri-
fices for the last 20 years. Not only the
people of Jammu #@nd Kashmir State but
the people of India want to kmow ‘To-
day what is your categorical policy to-
wards Pakistan and what is your catego-
rical policy towards China ?” If as we
always say, we also want a peaceful solu-
tionh of the existing problems between
India and Pakistan and there is an offér
Trom the new President of Pakistan, then
invite him, sit on a table and decide
whatever your policy is. If your policy is
otherwise, if you still claim as this
Government has been claiming for thé
last 20 years that every inch of the area
occupied by Pakistan is Indian territory
and we will get it back some day and
every inch of the area occupied by China
is Indian territory and we will get it back
some day, when will this some day come ?
That is what the people of this country
want to ask this Government to-day.

I will be failing in my duty if I do
not pay my tributes to the Jawans and
Officers who have been defending this
country in very difficult conditions start-
ing from Ladakh to Nagaland. I am
happy to point out that as far as the
relations between the people living at the
border in Jammu and Kashmir State and
the Army officers and army jawans are
concerned, they are excelleiit. They are
exemplary. There are so many examplés.
As the Kashmir borter villages where
the civil authofities, the State Govern-
ment, have faited to provide proper medi-
cal facilitles or special faciliti¢s to the



387 D. G. (Min. of Defence)

(Shri Inder J. Malhotra]

people who are living right on the bor-
der, Army officers and jawans have al-
ways come forward to help them and
provide them not only medical facilities
but other facilities also. Whenever people’
have suffered during the floods, the army
has come forward for helping the people.
If there had been some difficulty in get-
ting food rations right on the border, to
my knowledge, not only once but so
many times the Army officers and Jawans
have come forward to give rations to
these people from their own rations. This
is a very happy situation which is prevai-
ling at our borders because unless this
kind of atmosphere prevails on the bor-
der, it becomes very difficult not only for
the Army to function and to defend our
borders properly. (Interruption) I quite
agree with Mr Panigrahi that this kind of
atmosphere should not only continue but
there should be improvement in this.

Now another problem towards which
I would like to draw the attention of the
hon. Defence Minister. The people of
Chamb and Jaurian area sufferred the
heaviest losses during the 1965 conflict
They were put in the refugee camps.
Afterwards they were given financial help
and other help and they were asked to
resettle in that very area. They have got
certain problems. By and large the peo-
ple’s morale is very high. Each and every
family * has gone back to that area to
settle there. I would only like to point
out to the Defence Minister that we are
satisfied about the defence arrangements
in that area. I would still like to impress
upon him that efforts should be made to
tighten our security because even to-day
cases of cattle lifting and border incidents
are there. If such instances continue to
frequently naturally the people’s morale
goes down. I would say therefore that
more attention should be given to such
areas where the people were fighting with
the Pakistanis during the 1965 struggle
and where now the people have been
asked to go back and settle.

In Rajouri-Poonch sector the com-
pensation cases are pending for the last
7 or 10 years and I would draw atten-
tion to this particular aspect and I would
like to recall that the hon. Minister him-
self visited this area before and certain
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representations were made before him
that compensation in such cases
should be expeditiously decided.

There is another problem also to
which I wish to refer to. This is the prob-
lem of interrogation centres. It is ture,
people from both sides of the border
cross the border and they go across to
the Pakistani-occupied territory; then .
again they come back to Rajouri area.
From the security point of view every
individual who crosses the border must
be properly interrogated after he comes
back. If he is undesirable and he is un-
authorised and he is entering our terri-
tory he should be sent back. The interro-
gating centres should not become centres
of vindictiveness. If there is some local
dispute between two parties they go either
to the army authorities or to the Intelli-
gence people and that man is hauled up
that Intelligence people and that man is
hauld up for that interrogation. What I
suggest is, the senior officers should be
instructed to see about the working of
these interrogation centres, so that these
centres should not become centres of
harassment to the people.

Now, I would plead with the hon.
Minister for giving better emoluments as
far as our lower ranks and jawans are
concerned. I can appreciate and 1 quite
agree that some senior officers are posted
at the borders and when they are in such
active areas, certainly orderlies or other
assistants must be provided for them. But
I certainly fail to understand why when
an officer is posted to Delhi in the Army
Headquarters, even after 20 years of in-
depence, our jawans are attached with
these officers as orderlies. They are forced
to do such jobs as cooking, the
children to the school, taking
the children for play etc. This kind
of practice should stop. The officers are
in a position to engage their own private
servants. They should not therefore be
given these jawans to work as orderlies.

With these words I support the
Demands.

SHRI DATTATRAYA KUNTE
(Kolaba) : We are discussing the defence
needs of our country. Our Defence Mini-
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ster has time and again told us of our
preparedness to meet any aggression at
any time. If one looks at our eastern
borders, the position is this. I am not
talking of the mainland now. But if we
look into the position which we face in
the 240 islands in the Andaman/Nicobar
islands, it will be seen that what he has
stated will be completely a myth.

. There are not even ordinary roads

there; there are no means of communi-
cation, no means of transport, from one
island to another. Not only that. Till
recently, the local government had to
depend on a private contractor who has
been making a lot of money out of pri-
vate trade at the cost of the local people.
As I said, there are no roads and no
ports,

We must remember that Great Nico-
bar, the southernmost island of the
group of islands is only 85-100 miles from
Sumatra as against a distance of 800
miles from that island to either Calcutta
or Madras. What are the arrangements
made there for protection in case there
is any attack ?

In the short time, the Japanese had
occupied those islands, they made better
arrangements than we have been able to
make during the last 20 years of occupa-
tion of these islands. We must be really
thankful that the British allowed us to
have these islands because they were not
part of the old India, but had been oc-
cupied by the British.

In these circumstances, when one
hears talk of our preparedness and sees
conditions as they exist in these islands,
one would really come to the conclusion
that either Defence Minister does not
know what is the lie of our defence or
he is living in a paradise different from
our ordinary people.

_ Again in these eastern waters, we
have to find out whether we have suffi-
cient naval strength or not. We are being
told that something is being done in the
Nantori islands in the near future. What
that ‘near future’ is has not yet been de-
fined. Though there is a very good na-
tural harbour there which is large enough
to accommodate not only our navy but

the whole of the British Navy, we are
not doing anything there.

There is another thing. We have
trouble on our northern border. We have
the Border Roads Organisation. What is
it doing ? They give us good reports, big
reports, saying that this is being done and
that is being done. But what did we find?
When the great floods came on the
Teesta in October, till January the Bailey
bridge was not constructed. Putting up
the bridge is a matter of 48 hours. It only
means that the material could not be
transported for a period of three months
from the bases to the place where it was
to be constructed.

Then in this organisation, the boys
who work in it do not get woollen cloth-
ing. The food they get is mainly vegeta-
rian and the pay they get is very paltry.
Do you want these boys to work at high
altitudes, 10,000, 12,000 and 14,000 ft. in
biting cold when the temperature even
during daytime in some places is minus 3
degrees, under such conditions, They are
working there, not doubt. But what do
you expect from them if you do not feed
them and look after them properly ?

Then there is considerable machinery
with this organisation which is in great
disarray. First of all, there are only two
bases where repairs can take place, one
at Tezpur and the other at Pathankot.
A large amount of machinery is lying idle.
unutilised. Many of them are canniba-
lised and therefore not available for use
at all.

On top of this, after crores of
rupees have been invested, they do not
havé even an inventory of all this machin-
ery. If this is the state of our Boarder
Roads Organisation, how could one claim
seriously that we are prepared for any
eventuality ? ’

There is another thing. In these
border areas, we have stationed our army
units and are asking our jawans and
officers to be away from their families.
But we are never trying to make any
attempts to integrate ourselves with’ these
border roads areas and those people
there.



